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THE DEPUTY CHAIRMAN:
Now I will react to submissions made
by M1. Advani and other Members.
You have written a lefter to the
Chairman. The House has heaidit;
I have alco heard it. 1 will convey
your message to the Chairman and
we would request the Chairman to
find out from the Government and

reply.

Now we go back tc the Budget.
Let us cool down.

—_—

THE BUDGET (GENERAL), 1989-90
— Contd.

SHRI JASWANT  SINGH
(Rajasthan):  Madam Deputy
Chairman, as we rzsume this discus-
sion on the Union Budget for 1989-
90, T must shaie with you some
thoughts abcut what 1t is that we
look for in the Union Budget.
Firstly we look for in the Union
Budget, a statement as an ‘nstrument
of fiscal policy; hence u document
that is presented not as a ritual, but
as an obligation and as a direction,
a document of the Government that
js concerned with the macro-econo-
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mic issues facing the  country.
Therefore, naturally, we look for
directicn and we assume that some
light would be shed and direction
given, in consequencs, to the na-
tion's economy and all this, Madam,
within the ambit of the economic
philosophy of the Government which
we assume the Budget would give,
would cxplain the torm and it would
ind.ed be a product of the eco-
nomic phios ophy of the Govern-
ment and also, therefore, f its po-
liticel persuasions and belicfs.

I am a little dejected, Madam.
If this is what we are looking for in
the Union Budget, how am I to
consider the piesent effort, which is
the Budget for 1989-907 I amre-
gretfully constiained to observe that -
I find that this Budget is a chara-
cterless accountancy cXercise.
FE w7 Le, HE AL T, WARHA
ERGCUSIE

Somwmta : Wigefa g @y
&1 brgT Agl &, 2 SEAT Arw F#40
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SHRI JASWANT SINGH: I
am led to believe that this do-
cument is an example of a Govern-
ment which is torn between the
hard economic realities facing the
country and its understandable
yearning for political benefit in an
election year. It is because the
Government is torn between these
two ha,d realities, the economic
realitics that face the nation and
its own parochial conceins because
ot the compuisions in an election yea. ,
that we find the present Budget such
a characterless and such = colour-
less document.

Madam, what is the overiiding
impression that we have about our
economy, I would submit that the
oveiriding  characteristic of our
economy is that despite the upswing
In some sectors of the national eco-
nomy and a very favourable mon-
scon, there are, and there exist,
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some very major imbalances: i1 “he
savings rate, for ecxample, in the
pressure on prices, in the balance
of payments, in debt - internal as well
as external— and in the mountmyg
Governimnen‘al  and  hence non-
productive  expenditure. These
magro-cconomis issues remain. They
confront us and they lead us to
the conclusion that  despite the
apparent upswing, this

reassuring piclare that the Govern-
ment paiuts to us is possibly moi-
soon-led, monsoon-rclated  and,
therefore, it is unstable. This is the
principal ard extremely woriisome
aspect of the totality of the Indian
economy.

¥ Tuis necessary that we make a
distinction between a discussion on
the Finance Bill and a discussion
on the Union Budget. The Finance
Bill largely relates to the revenue-
raising endeavours of the Govern-
ment whereas the latter, the Union
Budget which we are engaged with
just now. 15 to give voice to our
broader corncerns. I would cover the
following points in the time that{
have, about half-an-hour. Tiistly,
to examine whether this wunion
Budget is actually a credible instru-
ment of fiscal policy. Is it a docu-
ment which puts across to us  an
intelligible and, indeed, un imple-
mentable philosophy, economic and
political, of his Government ?
1 will briefly touch on the issue of
budgetary fudging and budget de-
ficit, the worrisome aspect of inter-
nal debt, external debt and debt
servicing. 1 would also like to
caution the Government and share
my concein on the Defence budget
and I would give some proposals.
Firstly, on this question of fiscal
policy, 1 have already said so, this
very Government some years ago
debated and introduced in the
House, what it called, the Long-
Term fiscal Policy. That long-
term fiscal policy has now been
abandoned. It was a worthwhile
effort which merited continuance.
Becauset hat long-term fiscal policy
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has now been abandoned, one of
the greatest lacunae in the present
document, which is the Union Bu-
dget, is absence of harmony between
what has preceded and wtat is now
attempted to be done. I would
share, through you, Madam, a con-
cern with my esteemed collegaue, the
Union Minister of State for Finance,
who is representing his  Ministry
here that you cannot in terms of
fiscal policy adopt as ‘start and stop’
procedure, you cannot manage the
country’s economy if you identify
governmental initiative with indi-
viduals. Because you identify even
laudable, worthwhile initiative with
individuals who have now been
politically  inconvenient to you,
you abandon this initiative, and
therefore you are bound to fall into
the present difficulties that you have
fallen into.

On this question of budgetary
fudging and the deficit, if my figures
are not wrong, the deficit as a per-
centage of GDP is in the region
of 3-5—and at that level it is not
an alarming figure, but my difficulty
arises when the GDP figures by
themselves are not a satisfactory
statistical exercises, when the GDP
figures themselves are largely specu-
lative. Therefore, you take recourse
to saying that because the percentage
of the deficit as that of the GDP is
roughly 3 1/2 per cent—even though
it has risen somewhat in the past
is it not by itself somewhat of a spe-
cious argument, A number of
other speakers have already refer-
red to it in this House and the other
place. They have referred to some
aspects of budgetary fudging, like
appropriating by the Union Govern-
ment of the oil consolidated account.
I might be faulted on the exact phra-
seology of it, but the sums of
money reccived by the ONGC and
appropriated by the Union Govern-
ment as a budgetary ballast, as it
were, is no more than budgetary
fudging. Take, for instance
the allocation of dividend.
You cannot apropriate to
the Union Budget the total
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amount of railway surpluses. You
can only, as is done in commercial
enterprises lake the dividends out
of it and appropriate that as possibly
an addition to the budget. These
are some aspects of the budget-
making exercise which perhaps the
Government would do well 1o ex-
pain. Why is it engaged in these
innovative exercises which on the
surface of it appear to be no more
than budgetary fudging? The Comp-
troller and  Auditor Gene-
ral in 1987 had said, and it is a
worthy quotation to start with on
the question of the internal debt.
external debt, all the rest of it, that
there is scope for rigorously
pruning wasteful expenditure. This
is the Comptroller and Auditor
General saying so. There is also the
need to take steps to make invest-
ments in public cnterprises morc
productive. The scrvicing and re-
payments of thc debt will cast an
additional burden on account of
the dectiminz waiue of the rupee.
The reason why 1 have quoted this
belore start sharing with you and the
Minister what { have <+~ -~ "~ go -
tion of internal debt, is t hink
this very succinctly and abiy puts
across the holistic overview within
which we have 1o consider this.
When we consider internal debt, we
have to consider revenue
expenditure, we have to consider
deﬁcit financing, we have to consider
milation and the relation between
inflation and deficit  financing and
then and only then, out of the
totality of internal debt come to this
concern that we have: js the country
faced with incipient bankruptcy?

~ Madam, one of the problems
in any discussion on budgets and
figures, with which T am not very
familiar, is that such  discussions
lack political sex appeal,

SHRIMAT!I RENUKA
CHOWDHURY (Andhra Pradesh):
Very viell put.
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SHRI JASWANT  SINGH:
And because these lack political
sex appeal, therefore we find the
House so full with audience. I wll
share with my friend, amiable and
genial Minister of State, hon’ble
Eduardo Faleiro, some aspects of
this total question of internal debt,

Firstly, pleasc correct me if 1
am wrong because as [ said,
when you start discussing the Union
Budget, you naturally have to get
engaged with  figures and there
really you cannot be eloquent, as
I said, becase there is a total absence
of political sex appeal in them.
The revenue expenditure as a pro-
portion of GDP has increased faster
than revenue receipts, Is that correct ¥
or incorrect? T have some figures
with me. Naturally I have to rely
on figures based on the study that
I have made. For instance, in
1960-61, the revenue deficit ac-
counted for roughly 114 of the
GDP. In 1987-88, the percen-
tage had more than doubled to
about 23-18, As for revenue ex-
penditure, the percentage has in-
creased almost 25 times from the
figure of 1960-61. What i3 more
disturbing in this overall trend is
that from 1980-81 onwards, the
difference is more marked and there
is rise of 78.2— in revenue exendi-
ture as against only 4-35-- in ie-
venue  receipts  When  you are
engaged in examining the holistic
concerns of the budget-making exer-
cise, I think such figures have much
relevance and therefore I would be
grateful if the Minister, when he
comes to reply, alleviate some of
our worries,

From this, it is also evident that
percentage of revenue expenditure
allotted for developmental purposes
has been declining steadily-—that
is an obvious and worrisome con-
clusion-—since  1980-81, in which
year is accounted for roughly 55.9%,
of the total and six years later, it has
declined to about 519%,. I am not.
able to determine what is the
current year’s percentage. What
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is worrisome is that if out of the
totality of revenue cexpenditure, what-
ever we allocate as developmental
expenditure is on a declining graph.
That is a matter of some concern
to us and Government is bound to
explain this to us (fnterruption)
Out of the total revenue expenditure,
what percentage is going as develop-
mental expenditure? You examine
what I am trying to say. When 1
say revenue expenditure, I amn not
merely referring to the classification
that is routine-—that is Plan and non-
Plan expenditure. I am talking of
the total revenue  exenditure.
Now it is also seen that the revenue
expenditure is increasing rapidly.
In 1980-81, it was 179, of GDP.
In 1986-87, it had gone up to 259,.
The capital expenditure, the portion
which goes into development, has
been rclatively stagnant and has ac-
tually gone down as a proporiion to
GDP, from nearly 10 per.cent in 1980-
81 to 8.8 per cent in 1987-88. Now,
1 won’t elaborate this point because
too much of reliance on figures—
figures can be twisted one way or the
other, . .It is not that I have access to
figures of my own.  Naturally, 1
can only rely on studies which are
prepared. Therefore, T would like
the Government to explain this
point,

On the quesiion of deficit finan-
cing, Madam, it worries us. Now,
deficit financing has varied fiom
year t¢ yeer, between 1—.3.5 per cent
of GDP, and has been kept low
for the cbvious reason that it has
on impact on  inflation.  New, ac
againstthis, what has been happening
in deficit financing 1is,  simulta-
neouslywe have engagedinmore and
more borrowings. The borrewings
have been going up steadily as a
proportion of the GDP since 1980-
81 and. actuwally, now censtitute
about 10 per ceit of the GDP.
They add tc  the debt burden, wh'ch
alse has been rising both in abso-
lute terms as also as a repor
of the GDP. This year—1I refei
to 1988-89.itis expected to goup to
roughly Rs. 224,000 crores, whichis
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by about Rs. 30,528 croies which
is more than the expected rise in the
GDP. The net result of this soar-
ing debt is the major expenditure
in the Union budget, which is in-
terest payment. This is a worn-
some aspect, this aspect of what
we have to pay out of the Union
budget as inferest or ou borrow-
ings, and it is this interest aspect,
because a major items of expenditure
that we have in the budget related to
interest, subsiqizs and defence. Now,
I shall cover only the interncl
borrowing and, very briefly, the as-
pect of defence. I won’t go into
the question of subsidies because
one has to be very clear on the
political philosophy and the econo-
mic philosophy of the Government
about subsidies before one can
comment on it. But, even before
referring t.. the question of internal
borrowing, what 1 do wish to say is,
let us assume ior a moment that
whatev.r the Government says  is
correct, and when they say, «We
will manage the internal debt; it
is within our ability and resources
to doit; all of you who peint vour
finger at the mounting volume f
internal debi and the censequential
interest payment upon it are wrong.”
let us iake the Government ot its
face value and let wus assume that
what the Government says is
correct. What 15 the consequence
then?  Let us, therciore, put across
a scenario and I put ii acioss to
the Goveinment assunidng that the
GDP giowth rateis 10 percent which
1s much more than the actual because
the 1eal growth rate is roughly 4.5
per cent and inflation by the Go-
vernment’s own figure is roughly
5.5 per cen’t that all the other trends
remain unchanged gnd the GDP
growth 1ate is 10 per cent,..(Tine-
bell rings).

THE DEPUTY CHAIRMAN:
I rang the bell to say that you have
exactly ten minutes. Today you are
abiding by the time.

SHRI  JASWANT SINGH =
Thank vou for reminding me: 1
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shall cut my coat according to the
cloth that I have.

These are conservative figures
and I base them only on that the
Governutient itself has given. If
this bz the basis M™Madam, then

according to one calculation, the
interest payment will equal the
net borrowings by the year 2002,

This is very worrisome because if
1his is the case, then, the critical
year of bankruptcy and net borrow-
mgs equalling interest is when we
have inierest paymenr amounting
to roughly Rs. 100,000 crores and
net borrowings toroughfy Rs. 98,500
crores. That year is only about 15
to 17 years away. We have taken
the most conservatlive esfimates.
We have taken the GDP growth
rate a* 10 par cent, and we have
taken all the estimates that you
yourself have said.  If those assump-
tions are the assumptions on which
we base ourselves then, this whole
issue of interest payment will
exceed internal borrcwings by the
year 2002. That iswhyit is a matter
of most serious concern. 1 would
like the Government to comment
on this aspect of the country’s eco-

nomy.

Now, Madam, the question
related to internal debt and that of
external debt. Some figures I have,
Madam, which suggest to me thai
the total foreign debt af the end of
the fiscal year 1987-88 was roughly
Rs. 22,684 crores. That 1s the state-
ment that you made in the Union
Budget. It has been stated tecently
that the figure sholuld be revised
to Rs. 54,817 crores reckoned at
the rale of exchange prevailing on
the 31st March, 1988. This is mote
in consonance with some interna-
tional figures. If this is the ex-
ternal debt that we have, then, the
debt-servisiag ratio with which we
are contending today is between
27to 28 percent. The Government
again comes forwaid and says to
wus that this debt-servising ratio of
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27, 28 per cent is not a worrisome
ratio, that it is within control and
and thar we will manage it very
adequately.  Yet, because of the
worty of the debt-servising ratio, the
Government is obliged to  start
knocking on the doors of the IMF.
The hon. Minister is declining that
1t 15 nol because of the debt-servising
ratio that we are kaocking ot the
doors of the TMF.

THE MINISTER OF STATE
IN THE DEPARTMENT OF
ECONOMIC AFFAIRS IN TiE
MINISTRY OF FINANCE (3HRI
EDUARDO FALEIRO): We are
not knocking at the doors of the
IMF. That is what I am saying.

THE DEPUTY CHAIRMAN:

For any reason, they arc not
k nocking.
SHRIMATI RENUKA
CHOWDHURY: They are banging.
SHRI JASWANT SINGH:
I would be in some disagreerment
with my hon. fviena  because

we may not be knocking on the
doors, but we are approaching the
IMF. Why are we approaching the
IMF? Only because this debt-se1-
vising ratio and the totality of our
external debt is a worrisome aspect
of the Indian economy.

- I don’t see why the Government
18 immedijately onthe defensive when
we say thel you are knocking ut the
IMF. It vou are knocking at
the IMF, then, have the courage of
your convictjon to say that we arc
going because we want the Fund to
be available so that the debt-scr-
vising ratio is contillable, so that the
external debt is controllable. Then
you mut also have the courage of
conviction tc say that the cond,ti-
onalities which ate inbuilt in the
IMF loans are the following and that
this is what we are doing to meet the
conditionalities.  Instead, the Go-
vernment, whenever the name of the
behaves as if the

An
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name itself 1s dirty, but we want your
healthy doilars. This is a matter in
which the Government should shed
its inhibitions and come cleancr.

Just one more word about this
aspect of linkage between internal
and extarnal debts. A country’s
external d:bt borrowed from abroad
must, as a matter of accouning
arithmeiic, be equal tc the gap
between its domestic invesiment and
domestic saving. There is a very
good reason to believe that internal
and foreign accounts run in tandem.
Would the Government, therefore,
explain to us and enlighten wus on
the subject as to what the linkage 15
between the internal debt and the
external debt and how these two run
in tandem? Time would not per-
mit me to elaborate on this point at
any great length.

1 would now briefly speak on de-
fence budget. In covering the defence
budget, I am mindful of the fact
that we are not discussing the de-
mands for grants. We arc dis-
cussing only the broad expenditures
within the Union Budget. And
in the three major expenditures
interest payments, subsidies and de-
fence—interest payment I just co-
vered. 1 cannot cover the subsidies
unless T am clear about what the
Government’s philosophy is on the
subject. On defence, I would share
some views with the government,

My greatest difficulty in exa-
mining the defence budget is that
we examine it, the defence budget, in
the abstract. We are examining the
defence budget when actually there
articulable or articulated or

is no

indeed intelligible defence policy
as such. What we do have are
our tasks allocated to the three
Services. Quite often the tasks are
virtually self-adopted tasks of the
armed  forces, That does not
suffice.  That is not defence policy.
1€ the Government were to stand

up and say that the defence policy
of the country is to keep the terri-
integrity of the nation
“jnviolate, that is stating the obvious.
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That cannot constitute a defence
policy.I tis just a task which is viel
incumbent upon any Government
and cannot, therefore, be said to be
a defence policy. Unless, therefore,
there is an intelligible defence policy,
we cannot examine how the Go-
vernment has reduced its defence
budget from Rs. 13,200 crores to Rs,
1,300 crores. Unless there is a de-
fence policy you cannot have a pro-
per  manpower  utilization pro-
gramme the whole concept of what
force level you require to subserve
a stated defence policy and those
force levels in themselves  must
emrge from an overall manpower
policy. Therefore, when  the
government says that we have re-
duced the defence budgel from Rs,
13,200 crores to Rs. 1,300 crores,
it is something which we have been
saying you must examinc. We
are not, however, reassured as
to at what cost have these Rs. 200
crores in absolute terms been re-
duced. When you take away the
concept of absolute terms and when

you relate it to the fact that there
will be a decline in the rupee value
by around by 10 per cent there will
then be a corresponding inflation
of 10 per cent in a year, and if dec-
line in the rupee value is 10 per cent,
then Rs. 1,300 crores from the cur-
rent Budget of Rs. 13,000 crores
15 a taken away on account of dec-
line in the rupee value. Another
10 per cent, due to inflation takes
away another Rs. 1,300 crores. That
comes to around Rs. 2,600 crores,
Plus 200 crores that you have taken
out in absolute terms. This is not
an empty worry. And I am not
engaged in empty arithmatical exer-
cise, because in the absence of an
overall defence policy, if you have
reduced the defence budget, when

the force levels have not been re-
duced and they cannot be reduced —
then the conclusion that is drawn
is that you have done all this at the
cost of modernisation, you have
done it at the cost of pufting aside
for a year or for two years the whole
aspect of capital cxpenditure on
the armed forces. It does mean
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that—whether it is a tank or a
frigate or a new aircralt—some-
where the armed forces will have to
pay. If that is so, either the
Government must come forward
and explain to wus its rationality,
that the wbole security environ-
" ment facing the country has changed
and in the concept of defence policy
that we have, we are going to re-
duce the force level and that we
are going to postpone our capital
exenditure programme. Otherwise
you come across anomalies like the
present one. [ will give you just two
examples. T mentioned capital ex-
penditure, which means modernisa-
tion and I mentioned about the
force level.

-~ THE DEPUTY CHAIRMAN:
Your time is up.

SHRI JASWANT  SINGH:
1y time for speech is perhaps up,
bur my . . .

THE DEPUTY CHAIRMAN:

No, no. Time of your life is there.
[ wish you . .

SHRI JASWANT  SINGH:
T will just give yon two examples.

For instance the capital expenditure.
The figure for 1988-89 was Rs,, 3,872
crores and the revised figure was Rs,
3,726 crores which means that even
in the year which is to end on the
31st March this year, the capital
expenditure on Armed Forces was
lower by almost Rs. 150 crores.
The inflation and falling rupee
value, etc. etc., have not been taken
into account. In the current year
against the Budget Estimates of 1988-
89 you have merely gone up by Rs.28
crores or Rs. 35 crores in capital ex-
penditure of the Defence Services.
Now that Rs. 35 crores is all that you
have done so far as capital ex-
penditure on the Armed Forces is
concerned, it is not a reassuring
figure. Take force levels, Madam,
and one of the indices of force levels
is defence pensions. In  1988-89
defence pensions was allocated Rs,
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1100 crores or  actually i the re-
vised figures for 1988-89 Fwere Rs.
1597 crores or virtually Rs. 1600
crores. In the current year's Budget
89-90, Madam, under pension, you
have Rs. 1350 crores. The number
of pensioners and the amount on
pension that you incur is actually and
constantly going up. Therefore, how
have you arrived at this figure by
reducing the pensionary amount Vvir-
tually by Rs. 250 crores? Has the
number of pensioners gone down?
Are you eliminating any whole class
of pensioners? Are you reducing
the pension? If I do not receive
satisfactory answers on this, Madam,
I am led to the conclusion that
there is something extremely trouble-
some about the totality of the De-
fence Budget, hence about the totality
of the Union Budget. We can start
by saying that there are aspects of
the Union Budget which lead us to
believe that it is a fudging exercise.

Just  four recommendations,
Madam, Firstly please have a
defence policy, an articulated, staied
and an intelligible defence policy,
not tasks for the three Services.

Secondly, cut down your ad-
ministrative costs. If you will not
do that, the soaring revenue ex-
penditure on internal borrwowing
etc., will continue.

Thirdly, please make the Re-
serve Bank of India an autonomous
body, not an  extension ..
(Interruptions). .. The hon. Minister
says, in theory it is but in practice
what it amounts to is that the Office
of the Reserve Bank of India in-
clusive of the Governor becomes
an extension of Governmental grant
or denial of privilege. Please make
it a real autonomous body answer-
able to the Parliament as the Comp-
troller and Auditor General is,

Finally, Madam, I would uti-
lise this  opportunity to make an
appeal to all of us. If we want to
fight against this incipient bank-
ruptcy, against these  mounting
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debts, both internal and external,
and against the spectre of inflation
that haunts us, there is really only
one option that is available to us,
I mean all of us including my friend,
the present Minister and that is to
work for a political change here
inside the Parliament, because unless
you do not politically change the
present system, if you do not poli-
tically change this Government
we will not have a sensible Budget.
Thank you.

SHRI JAGESH DESAI (Maha-
rashtra): Madam, Deputy Chairman,
the hon. Finance Minister has made
an effort to tux thos. who can bear it
and has tried his best to give solace
and relief to thrse who deserve. The
Budget is an instrument whereby
the Government in power indicates
its philosophy regarding finance.
Thic i1s an instrument by which a dire-
ction is given where .nd to what
extent the Governmenf is going to
reduce the disparties bet-
ween the rich and the
poor. Madam, in this
Budget the Finance Minister has
made efforts to tax those who ate
above the middle-income group and
the rich by taxing varicus luxury
items cf consumptior. ! am not ge-
ing in‘o the details because they aie
already theie in the Budget proposals.
Madam, hcre, an attempt was made
by some hon. Members to paint a
picture as if our economy is> cemple-
tely shaltered and we ate going  to-
wards bankruptey. I would like to
give my views on this aspect.

1.00 p.M.

This year, as far as prceduction
of foodgrains is concerned, it1s esti-
mated that it will go up to 166 to 170
million tonnes. As regaids industrial
production, it willgo upto 8 5 per
cent as compaied to the earlier year.
In spite of the worst drought last
year and three bad monsoons, this
Government, by managing economic
affairs well, has come out successtul
i tha © price 1iseds kept under control.
Madam, I would L{ke to draw the at-
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tention of Mr- Guupadaswamy to

certain facts and figures in this res-
pect. Unfortunately, he is not here.
Yestcrday he said that we were not
able to make any improvement in our
economic progress. I will give some
figures .or his consumption. He knows
them. But he deliberately wants to
avoid them. In the year 1979-80, the
Gross National Product, on 1980-
81 ba-is, was minus 4-7 per cent.
But in spite of the severe drought
for 1987-88 it was plus 3.6 per cent.
In the current year,itis expected that
it will go up to nine per cent. In 1979-
80, agricutuial production was minus
15-2 per cent. But last year, even
though there was a severc drought,
it was only margin:lly mirus by 2-1
per cent. This year it will go up by
17 to 20 pet cent. This is because
the Government has launched several
schemes for giving impetus to agri-
cultural production. As regards food
grains productior, it was minus
168 per cent in 1979-80 but only
marginally, by 0-35 per cenl it was
less 1 1987-88. This year il will go
up by 20 to 23 per cent. This is be-
cause of the several actions taken by
the Goveinment in this direction.
As for wholesale prices, they talk
about the rise in prices. But what
had happened in 1979-8¢? It had
gone up by 21 per cent whereas in
1987-88 it has gone up by only 7-5
per cent because the G vernment
took several actions, monetary,
fiscal. That is why the Government
was able to confrol the prices.
Maudam, yesterday, he talked about
money supply. I made a comment
from the Chair that as far as 1 re-
membered, money supply had gone
down. But Mr. Gurupadaswemy was
not agreeing with me. I said 1 would
check up my figures. I have seen
the figures. It is like this. It is like
this, Madam. The money supply in
1978-79 when the Janata Govern-
ment was in power, bad gone up by
21- 5 per cent. But when this Govern-
ment came Inio power every
year they tried to reduce it, end when
we see the figures for the year 1987-
88 it has come down (o 15-9 per cent.

In the current year it is 15 per cent.
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[Shri Jagesh Desai]

Madam, as I told the Janata Govern-
ment, bzcause several shades of opi-
nion were there, weare nol able to
have that economic policy which
would have been bzneficial to the
country and they had completely
ruined the cconomy of the country.
And now bzcause of the efiorts made
by the present Gevernment it has
acome 2 pucyent economy. Indus-
trial production has gone up. Coal
production has  gone up. Cement
proauction has gone up. Fertilizer
productionhas gone up by 36 per
cent. Saleable steel production has
gone up by 10 pzr cent. Madam,
in this way this Government has tried
its best to see that the production of
infrastructure, industries goes up.

Then, Madam, I would like to
refer to what Mr. Dipen Ghosh
said about the allocation of Rs. 500
crores in the rural areas in 120
districts to give employment to at
least one member of the family
below the poverty line. He made a
calculation, and according to him
it will be Rs. 240 per year per
family. His calculation may be right;
I do not challenge him. But what
I want to stress is that this Rs. 240
is not dole. This is going to be given
to them by way of wages for employ-
ment. I give one small example.
Suppose houses are being built.
Houses will be sold. Money will
be received. And that money can be
again be utilized for the purpose of
building more houses. I do not
know what is the policy of the
Government about brick-kilns. But
probably that also is one of the
programmes, to have brick-kilns.
They will be given wages. When
bricks are sold, he will get the
money. And as far as I understand,
this will be a revolving fund., and
with that fund generation of em-
ployment will be there. And if the
Government has this scheme for 4,
5 or 6 years and every year they
contribute Rs. 500 crores or Rs.
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1000 crores, I think within the
next ten years or so we shall be
able to give employment to one per-
son from every family throughout
the country. We have selected 120
districts. Government is going to
select those where the people below
the poverty line are the maximam,
most backward areas. To begin with,
we have started with 120 districts.
But every year other districts will
be taken up. Within 4 or 5 years
I think the whole country will be
covered. T thought that Mr. Dipen
Ghosh would support this thing.
On the contrary, he has ridiculed
it. In Maharashtra, Madam, you
know, we have got what you call
Employment Guarantee Scheme. Mr.
Basu, I would like the West Bengal
Government to start this kind of
scheme where any able-bodied man
must get employment as we have
done in Maharashtra.

Madam, as far as the borrowings
are concerned, if you have credit-
worthiness, if the people have faith
in the Government, only then they
are going to give by way of loans,
by way of deposits, otherwise no-
body is going to give. Sir, the Govern-
ment has always honoured all its
commitments, whether they are
national or international. T would
stress again one thing which T said
last year also. Borrowings must be
for the purpose of development.
Borrowings are not to be utilised
for the purpose of meeting the revenue
deficit. They must be utilised
only for production assets and for
the purpose of generation of em-
ployment by having new industries
and for having new methods of re-
search in agriculture, etc. Only for
such purposes you can again raise
your resources.

Madam, as regards the public
sector, from the very beginning our
Prime Minister has been trying to
help the public sector. I am very
firm in my view that no other
Prime Minister has given so much
help to the public sector as the
present Prime Minister, both by giv-
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ing it more resources and by giving
fiscil and monetary help. Madam,
what we wanted was a very strong
and healthy public sector where
there should be efficiency and where
there should be no mistakes. During
the last three years, our Prime
Minister met the Managing Direc-
tors, Chairmen and Managers of
the Public Secter and had meetings
with them. Now the fruits of his
efforts are coming out. Madam,
I will give some figures for that
purpose. The turnover of the public
sector industries in 1986-87 was
69.000 crores of rupees. In the
year 1987-88, it has gone up to
81,367 crores of rupees representing
an increase of 16 per cent. Capital
employed, which was 51,835 crores
of rupecs in 1986-87, has gone up
to 58,125 crores of rupees represent-
ing an increase of 14 per cent.
Though the capilal increase is only
by 14 per cent, the turnover has
gone up by 16 per cent. That shows
the efficiency and health of the
public scctcr, Befcre interest, the
profit of the public sector in 1986-87
was 6521 crores of rupees. It has
gone up to 7113 crores of rupees
in 1987-88. That means that it has
gone up by more than 20 per cent,
Madam, profit before tax was 3101
crores in 1986 87. Now it has gone
up to 3521 crores of rupees. After
tax, the profit was 1771 crores of
rupees in 1986-87° Now it has gone
up to 2183 crores of rupees. It means
that theie is a rise of 412 crores of
rupees. As compared to the year
1986-87, this profit has gone up by
23 per cent in 1987-88. Madam,
we are told that the public sector
i running in losses. But the result
is quite different. It has to make
further improvements. You will see
that on a capital employment of
58125 crores of rupees in the public
sector, the interest and profit are
7000 crores of rupees. This is more
than 11 per cent. Therefore, always
to denigrate the public sector and to
help the private secttor I think is not
the policy of this Government. This
Government is trying its best to see
that the public sector is strengthen-
ed. This year also in this Budget,
they want to help the public sector,
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There is a provision in the Income-
tax Act that the Trusts, Sports As
sociations and Research Centres have
to spend the money for the purpose
for which they have earned the re-
venue in the same year, If they
cannot do it, then they have to
invest in Government securities. And
this year in this Budget, Madam,
investment in public sector by way of
bonds and by way of deposits will
also be allowed for the purpose of
income-tax, and they will not be
taxed if they put the deposits in the
public sector undertakings. That is
why, Madam, a new avenue has been
given to the public sector by this
Government. And this shows the
commitment of the Government that
they want to see that the public
sector rises to the commanding
heights of the economy.

Mzdam, there are two or three
points to which 1 would like to
draw the attent'on of the hon.
Minister. These are red signals and
the Government must act on them.
Oneis, as far as savings arecon-
cerned, the picture is not good. The
savings which werc 21.6 per cent of
gross domestic savings in 1986-87
have gone down to 20.2 per cent,
That means, savings are less. And
specially the savings on the Govern-
ment account which were 5.2 per cent
in 1976-77 have gone down to 1.9
per cent. That means, the Govern-
ment is spending much more than
it should spend. They are not saving.
That is why the Government must
look inte it and see that all the
wasteful expenditure is curbed, and
you have to give more concessions for
purposes of saving to the household
sector. And, Madam, what have seen
in the Budget 7 National Savings
Certificates Series VI and VII are
discontinued, and a new series called
Series VIII has been introduced.
The interest rate of 12 per cent
earlier in 1986 was brought down
to 11 per cent. Now, to increase
the rate of interest to 12 per cent
because everybody was telling that
this is not a correct policy, what
the Government has done 7 80L,
which means interest allowed as
deduction from income, has been
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abolishzd. Now, thay hive abolished
it. By this, who ars going to bz
afzcted 7 Midam, not you and
m3 bit wadzver as deposils of
over Rs. 50,000, whcther in the
banks orinths Naitional S1ivings Cer
tificates, thoss new assesszes  will
not pat thit mon3zy iaths small
savings bzcause thzy are not going
to g2t ths advantag: of tite iatersst
rebate.  Chat s wiay Mudain.
raquested the hon. Faanc: Miaister
that tais conezssMon of 80L shwild
also bz miven to th: National 3a-
vings Cortificates  Series Il
Oih2rwiss, you will notbz able to
aciieve the objsct of genciating
mj: si/i1z.. 3::)1lly, Madam,
what wrong Mr, V. P. Singh has
done in 1986 should have been
corrected by the Minicter, Since
last two yzars, I am making this
point in this House. 1 think, still
the Minister is not  convinced.
Eaclier, Madam, the amount from
the spzcial savings deposit could
have bzen deposited in the small
savings account also., But now, from
the non-Governmzaat Provideat Fund
85 par cent is to be invested in
this Spacial Savings Dazposit accouat.
And on that deposit. the State
Govainment 15 not gstting its share,
For small savings, the State Govern-
mznt gats 75 psr cent by way of
loan, bat from this, they are not
getting it. Thit 1s why most of the
Statss are dzprived of tasir legitimate
resourses {rom the small savings.
That is why [ request the Govern-
mznt that they should start now
at least giving 59 per cent as loan
to ths State Goveraments from this
Snzcial Savinzs D:sosits, Otherwise,
States like Maharashtra and others
have bz:n put to a great loss, and
oaly in thz 7th Plan itself Mahara-
shtra aions will gat Rs. 1600 crores
1=5s by way of loans from the
Goveramznt. Madam, T would like
to draw the attention of the hon.
Housz to anothar aspzct, the total
amouat r weived from small savings
from all ths sources., Whether it is
the National Savings Schems or the
Public Provident Fuand, they are
less than what ths Government is

v e
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now getting under the Special Savings
Deposits, That means, the Central
Government is rataining much more
money than what thay would have
done il earlier schems was not thare.
That is why I said that the wrong
done by Mr V. P. Singh shouid be
corrected by the Government so that
the State Governments can benafit,

As regards the price-rise, as I
said, in March 1988, it was 10 per
czant, but in December 1938, it came
down to 8.8 per cent, and I find
every week more or iess, it is going
down, With regard to wholesale
prices, in March 1988, it was 10
per cent and now in January this
year, it has come down to 5 per
cent. Sn, the Governmsnt has been
keen to sez that the price-rise is
checked to the extent that a com-
mon man will not feel the strain.

The other aspect is about expogrg
and imports. The picture is not good.
According to me, it is not rosy.
As regards imports, In the first
nine months of this year, imports
have gone up by 27.4 per cent
compared to earlier pariod. As on
30th September, 1987, the imports
amounted to Rs, 10398 crores,
whereas in  September 1988, the
figure has gone up to Rs, 13164
crores, 'That means, there have been
more imports to the extent of Rs.
2760 crores in the first nine months
of this year compared to last year.
As regards exports, by Secptember
1987, the exports had gone up by
24.7 per cent but in the current
nine months, it has gone up by only
24.4 per cent, That means, exports
have not been as much as last year
and that is why the Government
has to make efforts to sez that
imports are curbed. We are told
that imports are bescause of a crisis
in edible oils but we see in some
reports that edible oils imports have
gone down by 50 per cent, I am
not able to understand, if import
of edible oils has gone down by
50 per ceat, how our import bill
has gone up compared to last year.
The Minister must explain it, As
regards imports, there is one item

which has been imported, ‘and that
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is precious stones and diamonds, and
if T remember it correctly, the figure
is about Rs. 600 crores more than
what it was last year. And that
is why, our import bill is more.
But even here we have to see that
these aspects are taken care of and
our balance of payments position is
strengthened and we should be
able to reduce imports and increase
exports otherwise we shall be in
difficulty.

1 hope I have 4-5-7 minutes and
will conclude. T would touch upon
another important aspect and that is
regarding the long-term fiscal policy.
An assurance was given that exemption
limit for income-tax will be raised in
accordance with the rate of inflation.
During the last four years, the total
inflation rate comes to about 35
percent, This has been a commitment
by the Government in the long-term
fiscal policy. I had thought that this
point will be taken care of by the
Government. Unfortunately, even
in this Budget. the Finance Minister
has not thought it
fit to raise the exemption limit
1 would request the hon. Finance
Minister that this exemption lmit
should be increased to Rs. 25,000 so
that the middle-ineome group people
who are very much affected by the
inflation would be able to get some
relief.

Madam, as 1 said earlier, this
Budget, is in the right direction. It
bas given relief to the common man.
Tt has tried to tax those who can afford
to pay. But there are one or two
things about which I am not happy.
There may be many things in this
Budget about which Members from
this side as well as from the other side
may be happy. But 1 am not happy
about one or two things.

For example, cement has been
decontrolled at a time when we want
to give a big thrust to housing. [ do
not know whether this is a sound
policy. Secondly, there is no levy. 1
would request the Government that
we should have at least 20 per cent
levy at a price less than the prevailing
average price of the earlier month,
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say, Rs. 10 less per bag. This should
be reserved for housing for the weaker
sections. Otherwise, 1 feel that the
common man will not get any benefit.
Though we have decided to give loans
from the National Housing Bank to
those units which are less than 40 sq.
metres, [ feel that cement for these
units must be given {rom this levy,
Therefore, Govenment must have
some kind of a levy on the cement

industry.

Then , last vear, production of
cement went up by 15 per cent but
this has not been reflected in the excise
duty received from the cement in-
dustry which has only marginally in-
creased by about Rs. 10 crores. I
would request the Finance Minister
to find out why the excise duty collec-
tion from the cemem industry has
not gone up to the extent of the in-
crease in produciion which is of the
order of 15 per cent last vyear. Or,
if the duty has been reduced, let
the Government explain that.

I am surprised that aluminium also
has been decontrolled. What  has
happened ? There is more excise duty
or aluminium. People who are below
the poverty line or those who are a
little bit above the poverty line make
use of utensils made of aluminium.
These people will be hard hit. Similar-
ly, last vyear, stainless steel utensils
were taken completely out of the
purview of excise duty. But this year
you have increased the excise duty
on stainless steel. T do not know what
is the logic behind this. 1 hope the
Finance Minister wili have a fresh
look at this, Iread in the newspapers.
The Finance Minister stated that he
would give some concessions, that he
would think over it at the time of the
Finance Bill. I hope, at that time. .
whatever suggestions have been placed .
before the House would be taken inte
consideration. 1 also hope that the *
income-tax exemption limit would be -
increased so that the people may feel
that this Budget is not only for the -
poor people but it also gives some .
solace to the middle income group -,
people :

With these observat.ons, T support
the Budget proposals.
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THE DEPUTY CHAIRMAN :
As decided, we are not adjourning
for lunch. We will continue with our
discussion. Mr. Chaturanan Mishra,
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T B oA wsh atg ;oA
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BT 10%@ ¥ ogmw & %% 15
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“That they cannot be replicated in
the 1980s is an indication of how
much things have changed.

Rather than increasing their
reliance on a hostile world environ-
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ment, developing countries must
now look to diversify and to
reduce this dependence This im-
plies a restructuring of trade and
financial linkages in order to
establish a development logic that
is internally driven, not one that
caters to the whims of the world
market In short. developing
countries should not assume that
exports can launch them into
«NIC-dom.”
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SHREKARMA TOPDEN (S:kkim):
Thank you , Mr Vice-Chairman [
rise to support the Budget. Through
you, T would like to congratulate the
hon Finance Minister on the Budget
for 1989-90. It is a socialist-oriented,
well-thought out and correctly reflec-
ting the country’s priorities. It 1s
only fair that the fortunate should con-
tribute more towards upliftment of
their less fortunate brothers. But while
I am sure that none would grudge
being taxed for the poorer sections of
our society, all taxpayers will be con-
cerned to see that their money is
properly utilised to give genuine and
meaningful relief to the poor for whom
it is meant.

The Finance Minister has inclu-
ded a scheme on employment for
which Rs, 500 crores have been earmar-
ked, which needs tobe looked at car-
efully. Already, theexisting schemes
of NREP and RLEGP have been
criticised on the ground that the cost
of these programmes is escalating
while the benefits do not flow to the
really deserving. I hope that this new
scheme does not also quickly degen-
erate through a lack of effectiveness
in the actual implementation.

I would not like to comment on
the other aspects of the Budget which
have been dealt with so competently
by other speakers and will, no doubt,
be further commented upon. How-
ever, as the Finance Minister’s speech
contained a specific reference to
Sikkim, concerning the extension
of the Income Tax Act from Ist April
1989 to Sikkim, I would like to speak
at some length on this issue It has
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cau sed a lot of consternation and a
feeling of grievance among the people
of the State. There was a total but
peaceful bandh throughout Sikkim
for two days. The Chief Minister has
already written to the Finance Mini-
ster conveying the State Government’s
unhappiness over this extension.
Unfortunately, the Union Finance
Minister has given no relief but has
replied saying that Sikkim should be
happy that she is joining the stream
of various other taxpayers in the coun-
try and thereby contributing to India’s
socio-economic development. Twould
like to emphasise that Sikkim has
no desire to profit at the cost of the
nation nor has Sikkim had any hesi-
tation in joining the mainstream of
national life and contributing her
mite towards promoting national in-
tegiation and nation-building. In
fact, when critics accused India. in 1975
of colenization of Sikkim, India was
able to refute these allegations holdly
by pointing out that Sikkim mzrged
with India through popular demand
of the pzople expressed through a
referendum. Aside from this political
integration, tolerance for all communi-
ties has always been strong and non-
Sikkimese are hapnily settle in Sikkim
without harassment. Nevertheless,
Sikkim is reluctant to forego the special
privileges accorded to her under the
Constitution in 1975 when she became
a part of India and when these pro-
visions governed the spirit of merger.,
On 7th November, 1988, the Direct Tax
Laws of India were suddenly imposed
on Sikkim without prior discussion
with Sikkim and without considera-
tion for Sikkim's own laws then in
f--+» Clause (k) of article 371 F
wys down-T quote:

All laws in force immediately
before the appointed day in the
territories comprised in the State
of Sikkim or any part thereof
shall continue to be in force there-
in until amended or repealed by a
competent legislature or other
competent authority.”

These laws included the Sikkim Tnco-
me-tax Manual, 1948, under
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which Sikkim has bszn cofl"tiq‘r
an increasing sum each year,
building up from Rs 12 fakh®
in 1975 to a sum of nearly Rs.
4 crores last year. However, u nder
the Indian Incoms-tax Act, 1961, the
devolution of funds on the basis of
sharing of income-tax would give
Sikkim only about Rs 80 lakh .
Though the Finance Minister ha.
offered compensation to make up th_
shortfall between last year’s collectio
and the State’s share of Central
taxes amounting to Rs 80 lakhs, n
allowance has been made for the
fact tha Sikkim’s taxes have been
increasing each year and would con-
tinue to do so. Moreover, there is no
guarantee that this concession would
continue. The State Government’s
annual expenditure on establishment
or collection of these taxes is Rs 7-38
lakhs. Ttis calculated that the Central
Government would have to spend
much more than this amount on esta-
blishment hardly justifying the collec-
tion of Rs. One crore estimated to be
collectable through the Central taxes.

Becasue of the hilly terrain and
non-availablity of markets, Sikkim
is not able to attract investment from
outside to help the State develop
economically and raise resources, A
few small industries have been set up
with difficulty. The extension of the
Income-tax Act and other Direct
Tax Laws to Sikkim would not only
discourage further investment but
would also drive away the exis'ing
small industires. Furthermore, the
Direct Tax Laws have been extended
without giving any relief to the tribal
people of the State who form a signi-
ficant minority of the population of
the State, At least, the tribals should

be exempted.

It is understood that the Direct
Tax Laws have been extended to
Stkkim  because the special tax
situation existing there was being
exploited. I would like to point
out that any exploitation, if it had
been there, was by outside parties and
not by the local people. While w
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support the Centre’s action in seeing
that the special tax situation is not
exploited by unscruplous persons
at the cost of the nation, we are
unable to understand why the in-
nocent people of Sikkim should
be made to suffer for the sins of
others. Surely, a method could
have been evolved by consultation
between the Centre and the State
whereby such loopholes could be
closed and the culprits brought to
book without diluting the State’s
privileges.

Sikkim was given special facilities
under the Constitution less than
fourteen years ago. Yet, a lot of
erosion is alredy being made into
these facilities when the same type
of advantages given to the North-
Eastern States many years before
are still intact. These States have
been a part of the planning process
a great deal longer than  Sikkim.
Yet, the Direct Tax Laws are not
applicable there or only in a modi-
fied form. I would request the
Government  of India through
you, Sir, to consider withdrawing
the Direct Tax Laws altogether
from Sikkim. So that the people
of Sikkim may develop to their ful-
lest abilities. At least the same pri-
vileges and facilities that are accor-
ded to some of the North-Eastern
States should be accorded to
Sikkim. ‘

While our secial status is being
eroded gradually, States such as
Jammu and Kashmir, Nagaland
and Mizoram etc. continue to en-
joy their special privileges.

We pride ourselves in Sikkim
on our peacefulness. While Darjee-
ling district was in uproar we put up
with all the inconvenence of their
long bunds and numerous refugees
and with the continuous closure
of our only outlet tothe rest of the
world throughout North Bengal
We have no communal disharmony
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nor physical agitation, yet it seems
that the meek voice of this well be-
haved child fails to be heard. Must
we have endless strikes and riots
to enable us to keep what is rightfully
ours? If we do not raise our voice,
must we sit and watch the promises
made to us being broken each time?

As it is, Sikkim is facing serious
problems this financial year due to
gross over-estimation by the Fi-
nance Commission of our revenue
generation capacities for 1989-90.
This has resulted in a large gap
between the revenue and the ex-
penditure which cannot be closed
even by rigorous economics. The
matter has been taken up by the
State  Government with both the
Chairman of the Finance Com-
mission and the Union Finance
Minister himself and I hope that
Sikkim’s voice will be heard this
time.

In conclusion, I must mention
another issue concerning the special
facilities ~ Sikkim  received under
article 371F of the Constitution.
The triabls, who are the indigenous
people of the land, are a minority
population in Sikkim and require
permanent and  meaningful safe-
guards for promotion of their eco-
nomic  and political  welfare.
Towards these ends, various re-
presentations have been made by
triabal leaders over the years to the
Government of India but so far
none of their requests have been
heeded. One of the demands con-
sistently voiced by the tribals has
been for the delimitation of consti-
tuencies under clause (f) of article
371F of the Constitution so as to
ensureé more genuine representations
for them in the State Assembly from
the reserved constituencies delimi-
ted for the triba's. This demand for
delimitation of constituencies has been
suported by the State Govern-
ment. I appeal to the Government
of India to undertake this delimi-
tation forthwith so that the aspira-
tions of the ritbals can be fulfilled.
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SHRI BHASKAR ANNAIJI
MASODKAR (Maharasthra): Mr.,
Vice-Chairman, Sir, 1 rise to support
the Budget for various reasons,
not because our dear leader Mr.
Shankarraoji is heading the Fi-
nance  Minister’s  portfolio but
because of the intrinsic value of
the document  presented to this
House. Before 1 enter upon the
budgetary and fiscal proposals, 1
may make a mention that all through
the budgetary debate, for almost
half, my right side was vacant and
silent. Time has come when we
should ask a question to ourselves,
when important business documen-
ted in the budget or important pro-
posals like the budget are presented
to the House, should we stand on
agitational formalities of leaving this
House so as to further any issues?
1 personally feel that it does not do
good to the idea of democracy, kee-
ping away from the House when
fiscal policies are being discussed,
debated and presented to the House
This situation has to be considered
seriously. With some relief T found
the Opposition returning to the
House after the Holi  vacation
I would request earnestly to both
the sides whether it behoves us in
pariamentary  practices not to
carry on disciplined and orderly pro-
ceedings, particularly when we are
amidst fiscal proposals of the kind
presented by the Finance Minister.
It is nol to run down any of the
Party tactics. With respect and in
my humble way I am appealing to
every one who is a part of this
House so as to restore the decorum,
discipline and the respect in public
nund for the highest constitutional
institution of this country.

S‘r, whatever it is, T begin A with
this because after returning, the
Opposition leaders including my
very dear friends, Mr. Gurupada-
swamy, Prof. Lakshmanna and
now Mr. Chaturanan Mishra, have
devoted a lot of time and given
their critical appreciation of the
budget proposals. I am sure the
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hon. Finance Minister would deal
in detail with the objections raised
by them. but I mustsay that a very
kind  Gurupadaswamy was very
unkind to the budget proposals,
He had been wusing very harsh,
strong language against the proposals
of the Government, That was
followed by Prof, Lakshman a. ...

SHRI JAGESH DESAI: No,
Mr. Dipen Ghosh.

SHRI BHASKAR ANNAII
MASODKAR: I was also listening
to Chaturananji Mishra. But in
none of the speeches, Sir, permit me
to say, there had been any construc-
tive suggestion to the Finance Mi-
nister. None of the speeches said
that instead of ‘A’ figure , ‘B’ figure
could have or would have solved
the problem. Why Iam mentioning
this particular aspect of the Opposi-
tion attack and Opposition criti-
cism is for the reason that I find
that we are indulging in a modality
of opposing for the sake of opposi-
tion. Any document presented
to this House can be critically ana-
lysed and a hundred faults can be
found out. Mr. Vice-Chairman,
you may be aware of the very famous
story of the mathematician who dis-
covered zero. As you know. zero
is an assumption; zero does not exist.
And that mathematician was an
Indian Vedic mathematician who
invented zero. But the debte went
on, “Why zero? Why not a tiiangle?
Why not quadrangle? Why are
you insisting on zero?” The answer
given was that zero contains triangle
as well as all angles, The answerto
the queries raised by Opposition
leaders is this that within the re-
sources and realities available to the
Finance  Minister. this is the
appropriation, Probably  Prof.
Lakshmanna would not admit this.

PROF. C. LAKSHMANNA
(Andhra Pradesh) : I gave examples
and said what to do.
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SHRI BHASKAR ANNAJT
MASODKAR : One or two excep
tions may be there. But making a
budget, Prof. Lakshmanna will agree,
has two aspects of the matter and
both are very vital aspects. One is
resource  orientation. Another
is the fiscal policy concerning the
expenditure. Now as far as India
is concerned, you know what is the
resource crunch. And within that
crunch, within that resource orien-
tation, the Finance Minister has to
play what vou call, “the fisca! jugg-
lery”. He has to give and allo® and
every arithmetical allotment,
let us be clear there is bound to be
some sense of arbitariness. What
may appear to me fair allotment of
five hundred may appear to  Mr.

Gurupadaswamy that it should have
been one thousand. Tt is a matter
of total balancing. Uiltimately ma-
naging affairs is the picture. My
point is that within the resource
availability, within the resource cru-
nch, as I said, the present budget is
one of the balanced documents.
Hardly, Sir, I try to give this sort of
encomium to a document presented
to this House. But I am going to
say that this is an appraciable exer-

cise. That is the admitted position.
ap- very much thankful, parti-
c:ﬁar to the oppositinn leader, Mr.

Gurypadaswamy, and T have got his
reported speech. He says. “Tt i
true, in spite of drough't GN

at 3.6 per cent. It is expecicu 1o
grow by nine per cent in the current
year.” He himself envisage

by the fiscal policy presented
House, the growth would be almost
thric —2 times higher from the
one he has mantioned and yet, as
1 said, he has been unkind while
condeming the budget in a very. very
strong manner. Sir, I particularly
feel that the attitude taken by the
honourable Members is just the
attitude of a nagging wife : She does-
n‘t know what is going on but she
knows that her needs must be satis-
fied. And that attitude sometimes
leads to e $zeme criticism.

[RAJYA SABHA ]
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Now, coming to' some of the
details, I may point out some of the
realities which all the Members are
aware of. One of the greatest reali-
ties is the global inflation. Because
Chaturananji was talking, I got a copy
of the February issue of the Beijing
Review from the library, and that gives
a picture of a  country like China.
What is the rate of inflation in China
This is what is stated there :

“China’s retail price index has risen
annually since 1985, ..”

I am quoting this for one comparison,
that even in a socialistic, controlled,
economy, this is the finncial —
global— situation.

13

..culminating in 1988 with
a figure 18.5 per cent higher than
in 1987. This has sparked severe
public anxiety. To check inflation
and solve other problems, Ching
has set forth on a policy of improv-
ing the economic environment, recti-
fying the economic order and comp-
rehensively deepening its reforms,”

Then all sorts of things are there,
but, one more quotation from this :

“Since 1979, China’s money supp-
ly has grown at an average annual

LI

rate of more than 20 per cent .’.

It is only because Prof. Laksh-
manna made a comment that “You
are only priniing money and just
bringing it,”” I am giving the exam-
ple of a socialist country where the
economy is totally controlled, this is
the picture since 1979, And we
are only in 1989 :

“Since 1979, China’s money supply
has grown at an average annual
rate of more than 20 per cent, while
the gross national product (GNP)
has been climbing at an average
of just 9.4 per cent.”

This is the rattle into which the
economies of the world are caught.
So, we should not look to India as
an isolated figure or, our public do-
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cuments or fiscal documents should
not be run down by this methed.
_We must look to it realistically. So,
infilation is a global phenomenon;
mcreased money supply is also  a
global phenomenon; so also, the
export and impert policies.

Sir, I cannot but say a word with
regard to the document presented
to this House for its approval. Before
I do that, 1 would request  the
honourable Members to look to the
tudget as an on-going chart
of the naticnal perspective
and mapping out of naticnal
Tesources in a reasonable way.
1 would suggest : lock at it as a fiscal
plus and minus so as to keep the
pregress and the perspective of prog-
Tess ongoing.

_ You are aware Sir, the sover-
tign exercise of the power of the State
is brought fo bear vpon the issues
that plague the health of the givens
of a particular polity. It is the
wealth of the nation that aiways
temes as an issue when a budget is
presented.  Structural  interactions
of the socio-economic forces of which
Chaturanan Mishraji was speaking,
Often tend to determine the para-
meters of the fiscal proposals as well
as have an impact on our growth
and development. Much depends
on the perspective as well as its Plan,
Both the so-called democratically
free country and also the ccuntries
governed by socialistic commitments
de presently believe that econcmy,
national as well as sccial, is a multi-
form multillateral guantum puleated
and encrgiscd by the fiscalinteractions.

A budget nct only offers  the
worklines of the State policies but
surely it makes an attempt to make
the principles work. Functicnal
mechanism  is behind all budget
proposals. T would request the
hon. Members to apply the test of
functional mechanism to the propo-
sals made by the Finance Minister.
Sir. you are aware that these principles
for wise budgeting are not in a stra-
ight jacket, and they must fluctuate
from period to period, from peispec-
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tive to perspective. from Minister,
to Minister. You must see the under-
lying thrust of the Budget in this
regard.

For the first time, I feel effort
has been made 1n scme fiscal plann-
ing so as to keep in control  the
overall deficit figures, that has
been referred to even by the Opposi-
tion Members. No doubt the re-
gulatory measures provided show a
lesser deficit in the present Budget.
Similarly, neglected sections of the
society have been the focus of the
present Budget proposals. Just to
mention a few which are being men-
tioned by all, they are the programmes
initated in the name of Jawaharlal
Nehru for employment  scheme,
hcusing deposit accounts, giving rise
in the tax reliefs as well as trying to
meet the needs of poor and, 1 should
say, scme of the downtrcdden sections
of the society.

No doubt, Sir, taxing process
and taxing preposals have no limits.
They say that taxation has got un-
limited horizons, both subjeciwise as
well as objectwise. Ssgacious as
well as imaginative Finance Ministers
can find new heads for taxaticn,
Of course, its total effect on the eco-
ncmy will have to be seen, whether
ultimately the censumer or the co-
mmen man will be affected. Butl
am cnly suggesting that we need not
follow the straight jacket toxation
metheds.

There are various aspects tc which
1 would draw the attention in brief
because I am  finding that your
finger is moving towards the bell.
I would just draw the attenticn
of the Gceverrment, PBefere 1 do
that T must cengratulate the hon.
Finance Minister for the fact that
for the first time he hes touched the
defence tudget, though Prof. Laksh-
manna has said that it remains at
Rs. 1,300 crores. FHe dees pot take
into account inflation and the value
of the rupee.
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PROF. C. LAKSHMANNA : I
will make only one point. You can
take inflation into consideration.
You can take other items also into
consideration, but don’t claim that
you have raised money for other
things.

THE MINISTER OF FINANCE
(SHRI S.B. CHAVAN) : From Rs.
13,200 crores, it has been brought
down to Rs. 13,000 crores.

PROF. C. LAKSHMANNA
Last year also Rs. 13,000 crores
was the budget estimate and the
revised estimate was Rs 13,200,
This year’s budget estimateis Rs.
13,000 crores. There is no guaran-
tee that the revised estimate will not
be Rs. 13,200. Thzrefore , what you
have done is to keep the budget at
the same level, you have not brought
it down.

SHRI BHASKAR ANNAJI MA-
SODKAR : My point is different.
For the first time a reduction has
been recorded in a fiscal document
concerning defence. That is sym-
bolic. I say it for it has an echo
of the Dzlhi Declaration between
Mr. Gorbachev and Mr. Gandhi.
It is a positive step and beginning
towards the goal of peace. Let us
begin symbolically. Let us not say
that we must disarm ourselves or that
the world should have a movement
for disarmament, but let us begin.
I say and I give all encomiums to the
Finance Minister on this aspect,
tha: at least symbolically we have
begun

PROF. C. LAKSHMANNA
You have not taken into account
the money that has been spent on
border police which is practically
doing the work of the military men.
And you have not included pensions
also. You have not included the
expenditure on military establish-
ments. If it is all added, it is not
Rs. 13,000 crores, it will be much
more than Rs. 15,000 crores.

[RAJYA SABHA ]
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SHRI BHASKAR ANNAJI MA-
SODKAR :1 am only on the
symbolic gesture of the Goverament
in reducing it by Rs 200 crores.
That should call for some satisfaction.
This is what I said.

The concept of an egalitarian
society, as Prof Lakshmanna will
agree, has undergone a wide change
particulary in the recent times. Now
the value system of an egalitarian
society is being based on two prin-
ciples These are very important
principles. One principle is ra-
tionalisation. Another 1s volunta-
rism reliefs. How much voluntary
efforts can you draw from the
public so as to make the society
better and how much rationalisation
can you introduce in matters of
governance ? This will ultimately
give the picture of a society, which
we call a welfare society. From
this angle I would only suggest
that the hon. Finance Minister
will do well if he can consider some
of the aspects of the fiscal policy,
particulary giving impetus to coopera-
tive movement and providing for
equity tax concessions in the selected
cooperative sector. Similarly, 1 do
not know whether he can consider
any fillip to be given to rural based
agro-industries and to provide a
Licensing method —I do not know
whether it lies within the realm of
the Finance Minister—wherein it
will be incumbent on the licence
taking a licence to provide for
housing and also to provide for
employment to a percentage as nomi-
nated by the Government. In this
way both these aspects which are
plaguing us-housing and employ-
ment-will be covered The third
aspect, which 1 feel the Finance
Minister may consider, is whether
the proposed levies on electionics
and electronic goods are likely to
affect or retard our growth of
trade. Electronics is one of the fields
where India is making faster pro-
gress. The hon. Minister may give
his consideration to the impact of
levies on electronic goods.

i
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Lastly, Sir, one more suggestion
T want to give and with that I will
close. Sir, can there be any con-
cessional considerations particularly
for the tourist industry ? This will
earn some valuable foreign exchange
for our country. With these few
suggestions —though there are many
suggestions, but as I said, the hori-
zons are unlimited —But time is up.
T close by saying that this is a
Budget for the poor, for the progress
and for the peace. Thank you
very much.

st A FAt (IFT 9RN)
AT ITAACTIR WA, WA
gRT ¥ ggd wag q 3 frar swrar
2 7@ WFAT W FE Aaw AT

1 g g 5 aqaar sga AT
qY @9 @1 @r & va8 { migwiw
srdtsar s wal qv @ Pear qrar
& fay 917w usadfesr  &ga
¥ 1 z¥ =T 85,295 FUT TAX
NI, IR & 54,347 AT M
wradrsAr fww |8 9 e AR
AT 9T A ¥ FS WED )
IEGCUBCIE REIE chrfﬁ'r GIAT AT
fasr @al & AT 9T org ¥ wlgw
g {RaT &7 <QT § , g HAFaR,
ux g3 & fquy g 1 warT #@&y
S T mrEw gar gr fqlvs daraat
gtv fgamt &t & fagsasar a4,
g9 ¥ HAAT L, FAT W AL
gAY SRR MU F 4T qF IR
AU, 1987 # ¥ W fHar gr
fF St a5t T =iEr § IF qET AR
fezy stgar, Ffea Sa#Y ag w9
f& wrer s A frar sroar #wi
a8 fdor fo fagszaar gzay  am
g9d ¥ AT sEs HORSET F AT,
g8 WU ATE WAy g g wd
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T AET gl wd {5 Iad qF a9
¥ 5816 FUS B W IT |
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g70 &7 e gHiar a4t 2 wafs
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¥q |aAa AT F FW A 2300
6T FIW AT AHHITER  d AT
TIATHT I& TE FY T fraErar
Tar & #3% Sfea a@yaraar o

faa wdY gEYET TEIRIT H7F 2

P g garX 2w &Y aden T
arare g, farg frdat & fao | sf
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qTar 3 |
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Fmr% M q78 F BIAFET g7 q7
Iy &t qqar # g M qigmg aiw
g @ TE TT 6 FNN gfw gava
gT fad¢ w47 g xﬁf frear =7
ardal A AFH AT AT FIRIT A
T8 faar |, %7 fBr o faargax
T Alg FT TH  FEHIT BT
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FXAT &7 w5 | 3FAT F 3T ady
qEAAT g, | TF AT FUS &I I
#fgs wfq aw =maq, Fare, fE3e,
gt ST wIW, 99 mifs gy
# qHF, ®ET, qEH, TU AT FTGA
FT AFATT grar § 1« 3TF Org wrd
TIrE WMIAT grAr qrfgw 9v ) FiwA
g AT qr a1, faaar sTar @
AT ATFET 91 IaAr w7 qgr v
THT | T AFAT g, T VI FT AT
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8 1 87 @R AW § TR e ax
gHILT AT sygedr faste dzgr 2
fRT AT I@FT e4TH 78 W@raar &
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qTaT, W 1951 § AqT TEA
MDA HTET gE J I@ GFT AT
FA T FeATE H T F ATT AT
gfqma 62 ar , ATRT atq A TATHY
% anreg g F 13 FA AT fgear
FA IA1T & 34 AT W AAT |
Y TG FOTART TN 16
a1, qI 9IFT 40 T(IAT g1 aAT
g, S  IWMT BT AT Aqram
22 ¥ 23FT 26 F TAT | Aq
1950 ¥ IS8V QeIrdq ¥ 62 Wiy
afz sfy &, 22 9fwa s X
T 16 FFIAT FI7T @AM F FAy
F grr QT o,  AfFT wg ITe7
ol & WA | WT 34 FTIAT Hi9
7, 25 gfgwT @0 K ML 40 wiA-
oA afadsg F a7 & | ar 31 A7
gAIR BW F 76 WITT IAT &Y
TE F E¥ & ITET ATEEIAT F AV
T2 AT AT 72 E AT I a7
T FANT AT AT @I ] |

JEIAT, ATIAT AT S AFAN
f5 o &1a AT B AT F 30wl
¢AT &1 ag 7 Rt 3 T
F A TG & AT 13 oIt
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FEFT FQ@ E | AT [T 1972
T 10 EJAT W g"r"*F:r:r‘r 97 86 mutm
w1 fqatm & §F Qam oA oar
T [T FF \TCFT 80 FT AW Fo
w7 f% @97 Wr T F fAgfw
Al qr 13 IIAT AT AT AT
foerar 2, @wr gwX a3t fraiw
19t I Gt w1 AT WY Taer
ar 38 I AT FEITHIT FAT 9y
aEY J1 W, T T BT AT
AT TG BT ARAT

qrergT, wEt s BF R oArT 3,

qr3 @iﬂ‘rr sﬁr EEY %ST THT T 2rar
A X Y ft iy U owh e
T Ia% &9 T M g’r | TErgETT

FT FYE TF AT TATST oT0HT T
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7 5 sodmast o 9grmar ¥ a3

g% 1 I 3 ozmoam ¥
wfearrgse &1 & 1 ;WAL WIIEY
wleazmr P F T\ F FN

T @ & FIT ITWEATT ORY
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& a7 agrmr w1 mIITA ST AN
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g | 45 |TABT AR v 3,

Fo (ourd Wi gt 9T WY 43
g um & wgwT W f5 s
g fRardl ®Y gerr § o oagd

A & Hio ~l=|g gy FF AT vy
g owiT wyE @7 Rar § snahyot
EA L R TR O S S T i
gty g9s @ &1 sfm@d o
gra = Sff v § 98 A% A wloE
qId s JTCH FHAQ s (W
gHIT AT edld @, R R
¥ T waEr qgaren 3E Afe
T G B (O | - S ¢
IO [ATd & B HYAT qTT WAl
RIAT ¢
"”L o ] v ‘F_

I trb 7 ogmEE a3 3 (6w
fry L3 @ swranfrs & & frew
gui qMd & ¥4W AU AT I
g B T o & wq 7 F58Na
Fr mifay | &% {wert # T
agg® ogr g oA s1er I
§ @7 o% qgg QT W @ (S@
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| = a =% oersgw g A *g

T SEwr 3 0 gafaw otenfrs
feeg™@ & F3Fr F e17 g A
T g5 fagra 31 ersrr &%

gaLr 7AW gaArg gz 2 R oA aa“r
fad earfag && & 25 e
I FW WIT FAT ) 9EF @ FAI
T3 H 6-7 ThAMHET &Y g 9%
o Tt faF egrfag & ATRA wa
T 25 [RANIET &1 FYq7 Aq0C
T 1800 FIEH TA FT dqIT WY
& g8 ﬁtr A a1 T | a@ma
qa@ g 2 % g7 A% & AN
2 & garr gt ¥ w5 a9 900
#fa a0 we 50-55 BT afaae
Th F FAAIN JAT ¥ K@Eraw &7

R s § 3R Ay feErade
EY ﬂ‘ntr33%'4oarﬁr$r grEr 2
g 4 FAT 6T ? WIT GIRIA

FRATIT FT ar 58 IT H7 Ik
¥ feeras s g ﬁtr faasa 7
& f5 73 gk A% F o &7
R T (T =1 0 T T oy
F@ & AT (AT AT TT ITRT
gfgsal ma AqT §, WIS AT
JMEr 2, 47 wE WA ¥ FWIX A
Y HFIEAT KT @AT T ORI F
gafaq WU TE a%ﬁ‘ qradiz fa=a
waT 91 § ag 3 5 wigd gfas
&1 33 ¥ 40 zfsr BT AT | w:farrzr
s & @i AW & 4 ELr

afEy SEN WY A7 FT AL m
g fawc A% | wAAIgaRT da
T 1982 H WA AT HAT T
qred ¥ FlaAtA ¥ Gargd s
g1 wi¥ HEL Fqieddl q qrg BET F
& @l waEa F gi, g 5% AT
2 e RWqw wasHE Fretes #
5 QR0 TEUA W AT ThaT §
F% €%T (HIC€ 91 FT § FAGIRAHE
ZaY éﬁ faua W w199 ATTETHA 'ﬁ’r,
f&x % &1 atam A arg A
e it 4g @ W AW H qer g
U gl ®1 d81 Wil A=
AU M waR Ty A
qe-ay syrmfEE F g | W
qrq SEralgdt ¥ wgg W & v
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£ Mic i A wIW ¥ wifrs
frgta & f37 ¥ seqigwiiz daw
F oarEY F FEr T §dr gg w0

Agrzar, wftAT FEIrw  grdwm
w1 WA F fagal maw gAT ¥
FA AT WEY w7 T 1 AT wET F
Y & | waey wafadt § ogwel
s7RT CRIAAT 7E9AT =JATfge, @ agn
Prsgw aff of9 T@r & =@ afaare
FIOT WNATM ST ATw | TR
arey ¥ afeqre I AFATHT T
HTA TEA, QT AHEGAr HEIEE g1
Z9FY JF W7 AT T (Twg W
g21) g ux fadz

71 e, TFEM wSfma ¥
g33 H-_qdl 9w F2T BN
& 1w FY AT F F fauoga
w2Y o ozak owrd TETA gar
g AR Il B weETy A7 Fiferw
g fr 2@ 7 %2 1wl
FU qg gad 3 fr S qF
infoe & 7@ wwdiwl T
T wTE TS R omd w1 oAE are
FT 94N T AT I9FH FTT_TFRTES
I Fig ®w W wr . fary
TR @Al AATFT G5 w1 ITTE
TITT [T F |

qiEal, Ax A g Wy &
fe a1= =wg@T =t oW g oA O
arg, § ATg 7 & AT TEARA
F1 TIfAIM, RV @dg &, FTAA
gdz @1 wifs 1§ "4Iwm, J
qrTy frdga § f5 28 w@d F
TIFTT HY AT, AGAE & IF O
N A3 @T T ¥ Afpw AT
FE @q 28 FEQ F AT I=AI-
faptfeai N saraw & a7 @,
UF G897 N T F/ | 59 THIT W
FIIF

wAIN, Tw mwifgd I A5Y
F E 1 ®T 1956 F I T
FTAT FAT AT ) T 2§ w@T T
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T ORTE WE AF gE d |
1 1956 ¥ WIS -32-33 g @
T T MR wra wiw aw
T € ' g aiy w9
8 | & 56 & qaTa
AR T & T WS E TG F
RS W aafsT qraw g,
SEET Wt o wfm & = foo
& 12 4% w® wh & &7 1060
FAFAT F, zafas 39T wTqE faaw
fres & f& oo St & o
Sfa w17 av qg=Td )

W AT AT F I TW
I E 1w omew famfn &
fox & =ztar & & =@ 3w =
FEAT & T AT WIOT FauEET F
fer T a7 & T Tz KT
T f5 Sext IniET @t
WAl @@y, oF fr foedr =T fam
A St A ONNUT A o FjEATow
ML 9T UFNIa TE AT gwem
I ¥ ®z W & AMpw ow@w
frafarst & a1 foaT  SowisATH
* g g Ag TgAr 91, a5T &
OB T owsdl AT mmET w
gr & gradg faw mEr o &
ATAAIIT.  HIoF- oiaw & f{=gew
FEOL fx & 59 gaEl 9v wR
F& |

Sraamfg: & gIw F Al
a8 FAT g § fo /1 =77 aw
faq #d & s@a T 1 owi oup
"2 ¥ 9 uwk ¥ ¥ S ¥ ©my
fez & | 8% axdaa 7 & §
32 A ¢ gefwe Afaw T
w9 & 10 famz & smE muw
T 8 T HIN WO AY 3w frgiy
¥ Bl T8t F@ F wfaw &3
faasr @7 fae 1 www & o
5 faqe % 3 1 of fra gaiw fywr o

SHRI SHIV PRATAP MISHRA
(Uttar Pradesh) : Madam Deputy
Chairman, I am deeply grateful to
you for the honour “accorded to
me to speak in this august House
on the Budget of India, that ijs,

Bharat. In our Constitution, there
18 a provision, article 112, which
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requires the laying of a statement
of the receipts and expenditure of the
Government before Parliament every
financial year. This financial state-
ment is the Budget document This
Budget document aims at achieving
planned development consisting of
growth, modernisation, self-reliance
and social justice.

[The Vice-Chairman (Shri Jagesh
Desai) in the Chair] ‘

By planned development India reac-
ted the pinnacle of year. There are
certrin 8 1lizt features which ware
defined in the ancient polity by
Chanakya that for a good king and
the country there are eight essentials
to be possessed.

qeT, WA, F, AT, [T, A9
g AT F9T:

Clothes, expression, health, home,
transportation, treasury or finance
or fabulous wealth. Apartfromthis,
for the dafence of th: courrry in
anci=nt [ndin there was a provision
for durg, m>ans fortification.  Thecre
was s provision for punishm>ut to
the evil doer, as well as reward for
the grod doer. In mod:srn times
also when the nation advances the
dignity of the individuals also advan-
ces and it is said in our ancient
scriptures :

geatdeacafAattin yeardaey Al
yeAlat: & qRiedts qeard: aigifaan

This means oplence or richness,
whosoevar has got, has friends is
considered to bz full of wisdom in
the world in the same scquence it is
also narrated that;

arfa gzarfn fasarfs aizdng,
a1 1fz7 afzAr agq a37 |
gyt frifgs gea:  AT4,
g gud wdifa fFfaadat

"If an individual is devoid of wealth,
‘then the postion of hoth the indivi-

6 RS—I1
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dual and the nation becomes deplo
rable. So, economy of the country’
is the strength of the nation. By the
national development personal and .
national properties grow togsther. .
The right to property, when it leads
to concentration of wealthina [ay=r
hands obstructing others from h-~v-
ing any significant share in the
wealthof thesociety, thatright tends
todividethe society into ‘havas’ and
‘have-nots’. That poses a gr=at thr-
eat to the spirit of fraternity, the
sentiment of brotherhood. This
alarming situation calls for this
august House and the countrymen
to recall the historic Avadi Session
whenour greatleader, Pandit Jawa-
harlal Nehru, pledged to march
ahead for socialism. Hegave the
clarion call. Thatiswhy in the West
also this revolution took placs. The
greatest champion of democracy,
Mill, in his book ‘Liberty and Rep-
resentative Government’ wrote that
the passion of the majority is neaded
to conqusr ths self intersst of the
few. This was corborated by
Bentham also. The champion
of Am:rican dsmocracy, Dz Toc-
que ille, says that democracy rests
withman, to mnks it good oranevil
thing. When it bscomes good, it
makes the people happier.

The fundamental issus is how
the right t> oroparty can b2 made
to serve the cause of social justice
instead of allowing it to remain a
tool of exploitation in fewer hands.
This budget which is preseated by
Shri S.B. Chavan, the Finance Mini-
ster of India, envisages measures to
avoid exploitation,

Elo A FIMEX  (WFMAT ) s 3%
I | W[ TF €57 w@IF  FfEw )
(xmam) . ..

Wt Ggo o WEWM: FE WIT
AITET FEIT AT )

SHRI SHIV PRATAPMISHRA ;
I will tell, don’t worry about that.
This Budget has bzen presented in



323 Budget (General)

[Shri Shiv Pratap Mishra ]

the Nehru Centenary Year. Paadit
Jawaharlal Nehru has beenthe great-
est leader of our country. In this
budget thereis a provision of Jawa-
harlal Nehru Rozgar Yojana which
will be financed from th=2 surcharge
of Rs. 500 crores, above theincome
of Rs. 50,000, but makingit lass for
tax-payers whose incomeis below Rs.
50,000.

Pt. Jawaharlal WNzhru was the
author of the Five Year Plans.
He not only brought freedom to
India, he was rot only 4 freedom
fighter like Ranade, Bal Ganga Dhar
Tilak, Lala Lajpat Rai, Frontinr Gan-
dhi, Maulana Azad, Dr. Amb-adkar
and M.M.Malviya, but after fresing
India from British seryitude, he
gavedavelopment plansto our coun-
try by envaciatinz ths Plans interm
of Five Year Plans i.2. Yojna.

The p:rformance of the Indian
economy in th: past few years has
shown fenlures of strength. Da2spite
the fact that the economy was con-
fronted with sevare distupiion caused
by drought and floods. the latest eco-
nomic parformance in the drought
year 1987-28 indicated thatth: GDP—
generaldomsstic parformancz—grew
by 3.6 pzr cent which we hope will
grow up to 9 per cant in future.

In this Nehru Centenary Year,
the new rural employmeant schemz—
Jawaharlal Nehru Rozgar Yojana—
will give employmsnt to th: poorest
in ths villagss. Along with this, there
is provision in this Budget for em-
ploymeit sch:msas liks NREP and
RLEGP. These have bsen brought
forth with Ceuntral assistanc? of 75%;.
Mr. Chavan has succaeded in paying
heed 10 th2 ALCC resolution. Ac-
cordingly, he has also madz2 provi-
sionin this Budget forrural employ-
ment in the shape of Nehru Rozgar
Yoijna.

Government’s inteation, in the
words of Mr. S.B. Chavan, is to set
up Monitoring cells to eliminate
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mi ddlemen in the anti-poverty pro-
grammes and to wind up unproduc-
tive schemes and he has hinted on
the extension of savings concessions
to public sector employees and pro-
vided safegurds aginst exploita-
tion of the poor.

Thesalient features of the present
budget are the specific objectives of
promoting productive employment,
protecting the consumption standard
of the poor, discouraging non-essen-
tic I luxury consumption maintaining
the tempo of industrial moderaisa-
tion and growth and providing some
relief to middle income tax-payers.

Besides this, there is a proposal
to set up a deposit scheme for the
retired Government employzes in
which theinvestment will bs blocked
for three years, freefromincome tax,
as well as thereis also provision for
its exemption from wealth tax upto
Rs. 5 lakhs or more.

Apart from an allocation for
employment programmss, there is
a new programme for distributing
saris to destitute women as well as
to provide free food to children in
schools, which was also in the reso-
lution of the All India Congiess
Committee. With this I recall the
saying of our old democrat King
Ranti Deo,who had praised God not
for himself, not for ithe empire, but
for the suffering of the people that
they should getrid of that. Ian his
words:

T ¢ug F19T UTH A T&AT T JTAHTH |
193 g@ g WAt gttt arfy
AU 1)

There isaprovision in the present
Budget for concessions for the pro-
ducts of Khadi ard Village Industries
Commission and Boards. There is
a proposal to exempt raw wool to be
imported by the Khadi and Village
Industries Commission and the State
K VI Boards from the whole of the
duties. This conforms to the cheri-
shed desire of the Father of the
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Nation, Mahatma Gandhi, who be-
lieved so much in the spinning wheel
that he put it in the centre of the
Flag of the Congress Party which
-became the Flag of Independent
India. Bapu aimed to educate the

politically minded peoplein the cities.

He made them conscious of the poor
.and downtrodden peasantry. This
was the synthesis of Bapu between
the leadership and the masses, for
he knew how easily in India the
splendour of the palaces and the
glamoures of giant industrial units
might hide from view the animal
poverty in her hovels. Keeping in
view the plight of the poor, Bapu
aimed to educate the humanity at
Aarge through his prayer :

“geury w4 47 gY wiET. o
g qirg w7 "

His gaspzl was to free humanity
from the suffering as taught by Saint
Tulsidas—

“qefEy wftm g a8 wrg
9T qgr 77 Agl weArE’

—Dbased on Puranic narrations by
“Vyasa like :

WA QUAY SAAEATTT FAT |
TUTEIRE gRATT TI7 41T

Sqanersd (s @dw 3@ ¢
1917 [Rfqe &1 159 %1937 9IFT

21

SHRI SHIV PRATAP MISHRA :
“Then T have to cut short my speech.

The performance of Indian eco-
"nomy in the past few years has shown
features of strength. Agriculture is
“the mainstay of our population and
a priority sector in our Plans, Credit
is the majorinput for agricultural
-production. With the new provi-
sion in this budget, the total credit
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to be made available to agriculture
by different banks will increase by
over 4,000 crores in 1989-90.

The great Pilgrim and historian,
Fa-hien, visited India in the early
fifth century. He reported that
corporations of respectable
persons often lived on the pro-
ceeds of large agricaltural estates
which were called agraharas and by
that they enjoyed great wealth. In
ancient times, for Indians agriculture
was the source of livelihood and
riches, both, like today.

In the Upanishads, the foodgrain
is defined as the source of lifc.

WA AR, FA 4 INIIIT:

In the Holy Gita, Lord Krishna
said:

nArFIgRg Garfy giwlan 997 )
FATETI(T THAT §9: FH AT 1|

which means that foodgrain is the
cause of life, the cause of foodgrain
is rain and rain is caused by Yagjna
which means committed devotion.

The Forest Conservation Act of
this Government has promoted the
means of Yagjna to bring rain to
earth 1o promote agriculture.

Housing has priority in this budget
with the liberalization of loans for
the National Housing Policy, with
arrangements of loans by the Reserve
Bank of India, the LYC has launched
a new scheme known as “Bima
Niwas Yojana”,

The overall industrial growth for
the first six months of the current
year was 9 5 per cent. Growth in
the manufacturing sector touched
10.6 pex cent. The small -scale sector
regstered a 13 per cent increase in
production. The Government
has undertaken many measures to
improve conditions in different in-
dustries. Exports grew by 25 per
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cent last year and 259, this year,
representing a growth of over 50 per
cent over the two-years period with
a provision to increase it further.

Regarding defence allocation. . ..
(Time-be]] rings). . ..

Tlo AY FIRIF : 7 fr gfga:
g wd wq fatrmar L s @
T F 7
SHRI SHIV PRATAP MISHRA:
Referring to the cut in defence
allocation, Mr. Chavan asserted that
there would be no compromise in the
country’s defence preparedness. Tho-
ugh by the visit of our Prime Minister
to our neighbouring countries like
Pakistan, Sri Lanka as well as China
we have given a signal that we want
to solve our disputes by discussion
and not by confrontation, As I am
again and again cautioned that my
time is less, T want to conclude now.
We may quarrel with cach other. We
may criticize each  other,
differ with cach other not only on
the budget but on every other 1ssue.
We may differ with each other but we
should stand united io defend our
freedom, as Pandit Jawaharlal Nehra
said. We should not forget Indiraii,
the leader of India’s hard-won strog-
gle for Independence who died at
the hands of an assassin on 3lst
October, 1984 for the unity of India.
We should not forget the holy waters
of the Jamuna ncar Delhi where
millions of people waited in the sun
for the funeral procession to reach
the cremation ground,

At Shakti-sthal, a few hundred
feet from the river, a fresh pyre had
been built of bricks. Long, thin
sandalwood logs were put on that.
We should not forget that Martyr
Indira’s body for the unity of this
country was laid down on the pyre
with her head to the Notth in the
position in which Lord Buddha got
Nirvan.

We should not forget that her elder
son, Shri Rajiv Gandhi, Prime Mi-
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nister, set fire to the furteral pyre of
his mother, dearest to him. The
logs burst into flames. The people
groaned, women wailed, men cried
and children fainted and the sun
could not withstand the ghastly scene
and disappeared in the West leaving
nocturnal darkness around. There
were cries, arson, loot as well as
massacre. In that nocturnal daik-
hess, Mr. Rajiv Gandhi, the Prime
Minister of India. risking his life
plunged himself to bring law and
order to bring peace. Therefore, we
take a pledge here. :

swawreasr (s ww )
ng Aly sy FATFT  A10T &Y
FfHT) 71 nwar w@rE GArRfEo

SHRI SHIV PRATAP MISHRA:
Therefore, we take a pledge here to
stand and to defend our liberty and
freedom as well as to stand undied
irrespective of whether we are on the
Treasury Benches or on the Opposi-
tion Benclies. We shall stand fast
and suffer afong wth Shri Rajiv
Gandhi. onr Prime Minister, to
defend our freedom and keep the
nation awaxe as emblazoned 1n the
Veda :

“reg Am W RTNEIE QRIRAT
snfwed RFIUR THTIFT wrarafa:
gaig = 7
Thus T support the Budget with
the Upanishadic prayer :

Erpatentad fad =g aqfafsa aweaf
T,
&7 5333 I AT AR
weq fag gaq
Thank you very much.

L]

THE VICE CHAIRMAN (SHRI
JAGESH DESAI) : Mr. K.X. Birla.
Ten Minutes.

SHRI KRISHNA KUMAR
BIRLA (Rajasthan) : Slightly more,
Sir,

THE VICE CHAIRMAN (SHRI
JAGESH DESAI) :In ten minutes
you complete.



329~ Budget (General)

SHRI KRISHNA  KUMAR
BIRLA : Sir, I am grateful to you
tor permitting me to participate 1n
the Budget discussion. ‘

The Budget, as the Finance Minis-
ter very correctly said, is an instru-
ment for planned developnient of
growth, modernisation. self-reli-
ance and social justice. Budget, Sir,
is an exercise towards achieving these
objectives. It is an annual exercise
of achieving these objectives.

There are many good features
in the present Budget . The rate of
interest on export credit has  been
reduced. That is a good feature.
The Customs duty on capital goods
has been reduced from 90 per cent
to 80 per cent. I wish the Finance
Minister had been slightly bolder
and further reduced the customs duty,
which would have encouraged iow-
cost economy in the country. The
interest rate on crop loans has been
reduced from 14 per cent to 12 per
cent, again a very good feature. But
especially 1 would like to mention
about the Pt. Jawaharlal Nehru
Rozgar Yojana for which Rs. 500
crores have been provided in the
Budget to be distributed in 120
districts with the object of providing
employment to one person per family
in the families living below the poverty
lina. 1 highly commed this con-
cept.

There are several other points to
which I would like to draw attention.
1 am very happy that the Finance
Minister is here amongst us.

First of all Sir, as far as additional
taxation is concerned. Rs. 1,287
crores are proposed to be raised by
this Budget. This, along with other
pre-Budget hikes like that on coal and
steel, would yield Rs. 2,700 crores,
Coal would yield Rs. 276 crores.
The steel price increase will yield
Rs. 250 crores. The levy imposed
by the Railway Minister will give us
Rs. 876 crores. So, added together
his would mean that Rs. 2,700 crores
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is being lifted from the market, and
this is bound to have a cost-push
effect on the economy.

Sir, the next point which I would
like to raise is regarding the public
sector, About Rs. 58,000 crores
has been invested in the public sector.

SHRI KRISHNA KUMAR
BIRLA : Profit is Rs. 2,771 crores.

THE VICE CHAIRMAN (SHRI
JAGESH DESAI) : How much is
the investment?

SHRI KRISHNA KUMAR
BIRLA : I think it is Rs. 58,000
crores. This profit is mostly from
the oil sector. ln case we exclude
the oil sector...

THE VICE CHAIRMAN (SHRI
JAGESH DESAI) : It is both by
capital and loan. And on loan they
are paying interest so that Rs. 2,300
crores profit is only on capital, Loan
interest they are getting separately.

SHRI KRISHNA KUMAR
BIRLA : This may be further chec-
ked up. This is the figure 1 have
been able to obtain. This amount
of Rs. 2,771 crores is mostly from
the oil sector. And in case they
exclude the oil sector, then plus
and minus of the balance of the
companies becomes zero. This is
not a very happy thought. A parallel
example which T would like to cile
is concerning the State Electricity
Boards. Three years back they were
losing at the rate of Rs. 1,500 crores
per year. Now, this loss has gone up
to Rs. 3.200 crores. A question
may validly be asked as to what is
the use of referring to the figures of
the State Electricity Board; in  the
Budget discussions here? But, I
would like to mentior. .“at any eco-
nomic distress in any part of the
country will have its rumblings felt
in Delhi. That is why I have been
emboldened to mention this so that
the Finance Minister could kindly
caution the States to look after their
finances. '
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I am very happy that some modi-
fications have been done in the Gold
Control Act. We are always thank-
ful for small mercies, but here again
I feel that the Finance Minister should
have shown greater fortitude and that
he should have completely done away
with the Gold Control Act, which is
not serving any useful purpose.

My next point is regarding the
8 per cent surcharge on taxable in-
come above Rs. 50.000 income. This
is a departure from the long-term
fiscal policy which was enunciated in
December, 1985. At that time
words of high Philosophy were utter-
ed. It was said that the time-hono-
ured canon of taxation assures sta-
bility and too frequent changesin
structuie are a source of uncertainty.
Further it was mentioned in order
to provide the necessary stability
the Government intends to keep
the present rate schedule of taxes
on personal income and wealth un-
changed for a minimum period of
five years. Proceeding further it was
also mentionred that under certain
compelling circumstances—and these
were then illustrated as external emer-
gencies—it may become necessary to
mobilise additional revenue through
taxation. Then it was stated that
this taxation will be in the form of
surcharge. Now. I leave it to the
Government to decide whether there
were any compelling circumstances
and particularly whether there was
sl emergency which justi-

1ce Minister putting this

NV ey
vy,

I would again repeat that as far
as the Jawaharlal Nehru Rozgar
Yojna is concerned, it is an excellent
scheme., My only point is that there
was no necessity whatsoever to link
the expenditure on this with  the
income of surcharge. This should
have become a part of our General
Budget.

As far as the point regarding pub-
lic debt is concerned, much has been
said abaut it by carlier speakers. The
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total amount of public debt, including -
liabilities against provident fund etc.,.
comes to Rs. 2,08,000 crores. The
interest on it alone comes to  Rs,
17,000 crores per year. This debt
is 56 per cent of the GNP. This is
very high. But I would mention
that this itself is not alarming. What
is alarming is the reasons for which
this debt has been incurred are not
yielding qualitatively and quantita-
tively the desired results.

On the foreign exchange position
of the country, I would like to make
two points. Firstly, as far as foreign
exchange reserves are concerned, the
total amount has fallen below Rs.
6,000 crores. Side by side we should
not lose sight of the fact that there
is a deposit of Rs. 5,700 crores by
NRI. This, in net means, whatever
the reserves we have in foreign
exchange, are more or less the depos-
its that we have received from the
NRI. Then, as far as the cxternal
debts are concerned, I am only fo-
cussing on the debts on Government
Account; the total of that is Rs.
36,672 crores which is equal to almost
11.3 per cent of the GNP. As a
result of this debt, the debt service
ratio as percentage of the current
account which was about 8.50 per
cent in 1979-80 has now increased
to 24 per cent . This is indeed very
alarming.

I would like to compliment the
Finance Minister because a lauda-
ble step has been taken by him in
reducing the defence expenditure,
I have heard many people say that
the expenditure on defcnce should
have been further reduced. Sir, I
would say that as far as the security
of the country is concerned, this
should always receive our first prio-
rity. I think, a very good posture
has been adopted by the Finance
Minister and now what we have to
see is how the neighbouring countries,
some of whom are unfortunately not
friendly towards India, react before
we consider our next step of further
reducing the defence expenditure.

i~



333 Budget (General)

While talking of the foreign ex-
change position, let me also mention
that we should have some rethinking

as far as the import liberalisation is
concerned.

Another item to which I would
like to draw the attention is oil pro-
duction. The oil import forms a
major part of our import bill and
amounts to  Rs. 3,600 crores.
Our production of oil was 29 million
tonnes in 1984-85 and now there is
only a marginal increase to 32 miliion
tonnes as a result of which the mport
which was 12 million tonnes in 1984-

85 has now increased to 22 million
tonnes.

Sir, for overall prosperity I would
plead that there should pa a low cost
econoy. L@t there be empiasis
on productivity and let there be a
propzr chc:lf 01 the indation. My
fear is that in case a check on infla-
tion is not kept, then, within three
years time the valus of the dollar
which is fa8%ing around Rs. 15 now
will rise to Rs. 20 and the valys of the
sterling which js now Rs. 27 will go
up to Rs. 37, What we are facing in
this country ;g unfortunately  a
cost-push infiation. Qpe singly fac-
for waich is ra;50n5ible for it is that
I EVery Nyesartment, in every
Compalty washar it is in the private

Se2LOr or th » public sector of whethar

15 a Gyyaramant dzpartmen: wa
?;fegtnfortunate!y overmanned. The

figures which T have baea able
tof g2l ot show that the total number
fhjncovﬂfnment emp]oyees ig. $0 1M 2=
Defa ke 1 80 crores excluding tho
lar nce Forees. In States particu-
saly, mo%t of the Budget is spent on
claries and wages. Ttned to collect
jertain figeres and [ understand that
n Rajastian the expenditure on sala-
ries and Wages 18 as high as 85 per
cent of its Budget. To raise reve-
fue, in my opion, is not difficuit,
provided you plan your expenditure
dextrously and sagaciously towards
productive 11€mMs,

My urge to the Finance Minister
will be :“Don't try to raise taxes
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indiscrimjnately, but curtail the waste-
ful expenditure.” Thank you.

4.00 P. M.

{0 geaei| Tew sl
(fagrz): swrwiona +giRe,  wivdi
98 A1 g%z AW far war
& SEF! gada w99 F e mer
AT E |\ WY g W18 IO AR
g7 & Frard amy 67 e
AHA F FIAEE F S A/IAT
HGATE |

9. AT Y17 77 98 9417
Al WEIM T AET A gut £4I1ET
At ma A ArF # JEarHr Ay
@A ¢ A4a0F w1aT § fv &1 987
WITHEE § I% q17 K ga? FTT
TH AGIFT AFT | A AT FT AT
93 34 AT FIA FT AFKA AT
AT AT AT F agw & 0w Wg A
AT FEU FEa A 59 23T IAT,
& X AT, T IF qFq FoT goav
wF 7T 99718 g1 gy g aifw
£ o0t =1 F Wsww " omew
wTA ATEiA ot o0 &6 garv gew
¥ oF 9T 7T A avar g
g fearr @31 ¥ 9w A og A
FAfeT & 9T WA T gHIr A {*
il 9 9 ATL AT E AT
gfey &t § T T Amy xF K
AT A BT wAH ¢ SH EFl WIS
faaar s« fre® ArA §F agmuT
g1 FF AT T A 100 FTA AT
uHEdS F AT ¥ oze Al 9EA
1987 ¥ q@T 9TA FY I17 FF1 74T
Ay ) ¥y Az SutEr agl wh, fR
qrer FBr AT FW ¥ FH AT AEE
¥ {5 AW OwiT AT § 9T fag
gwe ¥ #r§ Mfasa @r e 77
g7 Nfgsa F Alewd ¥ T2 T
$Afeq ¥ fF A I whieastan
ma &Y A g% AR 75 dar IAm
F =T & 2 A% 1 4 a3 d4El-
faam feqrdAe 7 98-8 GiT FFATT
128 E, 7T &7 797 qeF A7 A A=A
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[st gaea fag seaifaa]

st 3, srava frarr & IAr frsd
W ¥ fag o ad ¢ R | AU
QITF qroAT 4 waragey g faagd
2 f5 w7 § #9 3w €T A
reqr 70 91g AT 3% fa T surar
RAETT 540 ST | FAF AG-TH
ATTFY a AT sTgAr fF gAY qew
¥ ur AONTT5A TEIATST P TFATE
F oy Fo TAo T TAFA FET
g} AEeId ¥ O®WIT 93 =Y E-
Arfgsg G0 §  HTAT SleAmq
fggr Frrer draifasa femdde §
2gT HY ;AT qIa7 | STo Fo gAe UF
FT gezey o7 & fag Waar  aar
qFF AT FEAT § WAAIT Ag &, I
Fr DoFle Tq @ T HWIFT 40
faaz g1 sreTe] 17 & fa7@r 9§
ez MIT FOATEF §  TATHIE
HIA I 7'&"; FOF ATIE qr-8H §
9T 7E F1 R F €707 AFTAT
FAT aigar § fa w% ¥ #W
g oy gary wgr fazA E <Awy
1A 1 §74 7 FG AW &1 FIA
I5TH F: arg avdl srd |

T gel 9T WAt § T
FITI(WIA ATAEIT &,
I% 9fTR gQRT T
1 g gl & fawlel oy
T @ oga U @t 9 WesA  FEA,
fgTqe FA, U FIA T E
FfpT &7 38 @9 ¥ AQA § TR
FT WA & I 8T FI Mo AIA
g5 =4 fAra M g1 a3 fauw
2@ ¥ gd fauw smRogiar g ar
orsy  F1 feq f5Uw g9 FT 8 qI 6
Tg  THIY W EFEE 9T I HEH
frararfgs 4 a8 F9 FT F 64
FAT w¢ feur & | 92T 9 THg
sgrzr fzar @ dr  Wee AE
fRar a8 #WiT #T Fww feur g a9
@ qEg AR w0 G _F ST
e | &Y A0 § FAAAT IR
sfr F faxr | gg oft & §war & fw

Sl ¥4y ag I W AW | UES -

& 7w fam F owd F fog @

[RAJYA SABHA]

i
i

1689-90 ™ & 3%..
FH ¥ §7 & v gav & gy
# g 3wy X F qr @rar s fE
S AT FIEE IFT, A€ gRT
T, FET WIsH I T FAT &
g fwar st gwa 2 fagd ag &+
§ FA @O ggF qT A GF |

wfi i aqt ot #8 W T f®
EIY Heg A0E HeFRl H ¥ Uw
g 917 &9 g R Gl AWd g !
gHI AFw ¥ amidi 9gd <wiwl g |
9% A= F1 arg g f& gwrd omw
faadr ofs 1 sfig T a7 < o
VFMT G871 7 7 fac {ugd nizg
g 3% g8 Wl wikg gad A9
a1 § far e\ ga @wE &, famn
fedft @s1g & @8 gu, fa=r Q@ &F
MT 97T gL\ g4 Ux AM@
50 T LT fpaHer  ofaar
vFaFfd  gifEs o F frae
¥ guz Hfger § | w9 §9% W
4o ¥ am sW & fag &1 &
AT TH{AT FRAY § TQ X W
fraal =@d gt wE 7 gF g o
g9 f& #ifgaa sawqdz & fag gw
fegar 481 & @ § ST 5@ 5 90
afg=r a1t T Faar g gwm AifeaT
ITaTae & fav fas uw &
Afgmaqidr  F1 fEEAE MTET H
ECEU-

w9 f& gg TG T@IIRT TIEeH
UiET A9F ofd  fEas Ateq ¥
gAY derdnR dreew v urfam @
T AlT gEArFew? #AT GEEHeHT
I1 QA EeRT AT F1 oA o1 AT
q7g & AT T AFA § AT TED
frr &Y @9t FT@r  SEEy Al W
ART A E 1 W AI9F Whaw §
CECT A 0 S~ G A C R E A S A
7g nwIng Fwl =@ § fF faw
a7 war #  Mifqgaurdr &0
sfezge  daqac fae w30 & fag
AT T g oSl GIg § o aRRA
frpaiT A1 et /A W FAr
FIfgu 9t 3@ fAy w3 Fr S @
g2 & za fawrmt FY Fr@ FTIE
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g faaa @ 18 Ad wtar 0
I EFTTAIT F I T 55 FOT
= FT T § AIfF gY wH SAT
g rar FeZA FT g5 | AT
A eF H W07 w12 At W
FI ATINE weE ¥ 9 wgr {5 oS
FET g UsT F fag Iwlsq F
fAT weqt AT HAT HY smrr e
AT ET 1 g7 I@ & 7 Sgal
gﬁﬁwrrqaﬁwﬁ 1 AT G
g AT 90 qrdy TENNA F o9rHq
W AF It A g I
g7 frararqr =fgy A gafag
It Ixuaay feiddc sy qar
faxar =3rizz arfs ggrer g3t §
FIN ZFOAA F ATHT & FA
FA4T 9 SqIEr Iearzy fwar AU
T |

Ty uF qm’ fgqrzTc' ? f=
Al w1y fasx ¥ g wy Wy
RS Fo  Ag fawar 0 AHbEA
fergaant ® Zfvsr odr Nty § 5
#%IT A7 F9 @ Ay §  afeA
07 90 Arsy 4y qa7 #ifaad §
RITAT A7 A, wA W WUT F
AT FF @A F1 A4 faaar
0FT AT % 9T MyMid AT AV
7 3T 980 AT 9w % Fiffs  agt
9T wid aff o fiin ziwe
Tgi T Ag S q—a ¥ aqifn S
§ gL T F far &% As
R afr ARG qg g AT,
gater T gAan & oAtE Fd
alzE ¥ w34 Tiwe ST aHy §

AT ga Fazn qIT FAT aFT § |
ITIF SEERl & fAg farm

gaufm 2t wf g\ ga fAgay =qar
fas arrafasta 8§ & At s
whT & BT oA u oY faiel gar
FAT 9FT § ) gOIl Wy femm ¥
fag 33 @ =W & 1 zafag
Zfen % fag Fwezal JATC wd
# wETd ¥ oWT A% ’r‘arq avTfar
F1 ¥ mr?ra FIAT AFAT )

& fagz & mar § zafac
fagre ok Fma T @@ Tw
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FIAT FFAT | fargtt %ﬁt am T
FET F dez B WG 4T @F
fogr «tar 8 lqﬂn@rr fapmas &
far 941 g4 four Frar §  =fEq
F1o 41 fI6144 & qIT FIGAT @Erq
Wi & fag #1E §A1 wd af fegr
SET & | STF TAIIHT 9T FS
Gt @d =f fear srar & o ami
93 TregwT Y @l ¥ 1 wal uw
FHAr (e A1 W § @@t 9v
w{w g4 @ g 1 @iwr mge mi
AT W W AIA g ‘{Y T
g 1 3ay T d S35 fwq agarm
F oA FE FE FA T 1w
a’ﬂ'; ZFIJ a'gf \’u?ﬂ' 5‘ ? AT TF
gl 97 Fqr 3T W@ 3 TA5T ¥
aqr &7 @ wifest & oA A
FIFT 0 WT T 99T ¥ W
afas lua fas #ra faam
wrT 4 & 1 fHa @ w5y A1 2FAT
=T e S dar agt qtaa 2
i % EECUERUIEA R W‘raﬁx
§ Sular & A %A 8y ﬁTtr oF
T T FEAT nrgerr St g arady
TFAT ST AAT AE@ § AR AT
U5t AIFAT TR O AT B
T3 o & g9 faw {9 #7 49v=q
# wEIT § %g & 1992 Fyrifugq
FEIME RGAT UF  JFEATIT AIHE
Aty o EOF

fRIPTURTE 45 9°E MT GIAHT,
a7 fm ECTAR G L 4 (7 RO £
SEE SR e —r.lW$€rf{3r'q| NGE]
L T rzrma fzrgeyra 9T 937 =@v
=T ¢ uﬁ% gi2 ¥ agv are
JIRFRIE m FITC FT g ? g3y
FAIX wiTE TS URT TYAT IR
dT OWNIT OBIAT 9 WX AT
T 3T 2@ TV9 @ ® 7 9% S
QERNFT AAAT ATATT DFALGET FITT
o AATC FATA T TG § IR
aeiz @Y ¥ [§1  gewaaw
Friemmd § gsr gm & fag "
F FAT FT A€W & | TF  FATA

Wl

4 oal &
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[%'ﬁ' qregaia fag wR AT i)

A g@y dar 1 ogxq A ar
's:ﬁr:w T8 g7 zEa g1 ¥ &
A% AIeAW & AHAT  AERT
17 HIAf9A BTAT ATEAT

qIE4, AT H ¥ 0b amA

TEM. . .

guaaras (= @iy 2wg) 1 gE
7z ¥ =@ey Fifad

s grme g wwawifear
g313 -, Qm? s T 300 mrarrw
w3 wal 3. .. (s=|magw) ww (g9
7T g ar el IF A
fsqr | R &1 OATEN &7 AT
atg sTaT @t owT gam g fa
weloat wr & 4 Eﬁm I EEE S
afaerf’mr F 9gE B A & I
ST g IARI ferarg rT:’T AT YR
1 garm § @ g mv g T
ig T g SN e A € 11
S§ STEY Ay oAl 3, g4
gt wiw & wiz afrare gst g
guar 3 o1 sAw (Aol ag
SICTE S S L B S B
LAER FobTg ¥ @It AL A I
¥og.al g 1 %0F FAU 74T A6
=n( g A § fF LW dfaa F
10-15 A% & ¢ & ;7 ¥a:
EREES fzicge arFd ar R
fer.xie anfred Al fadd wpe
FART  FAALL gral 20 AT4 db
:{ﬁ"r’r PUAT ATHT & 1 AT A [N

Z fosmr nfenwl F fEg TET
Er’lcc. 15 #d ®» {Eal Hiw a7
50 straT afgard 15 414 & qi%
faar.xfe & @M ATT T IIT B T
arg afgsiul AL TART FT AR
fasr wIEwY 1 & RUITw wleag ¥
Aaxa wvEAT B 9w W1 @A
araEt @rET ¥ @i § oger § A
g Uh g SaTE fadar g 320
Y g7 322 ®19, _(aqaam)
400 & g owar 7T ? gar (f‘sh
a8 Fq %) fodt few fewa R
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A ¥ 1 FART WIT DT AT R
ZEHT fras & Tt Fr FI0AT
ELIUIIE SR B (0 5 (O X I § X4
foqT ®F TH AT T ATEIF
frast & = s 3a% oo A
qiF 9%y & Ay gawy 1&EfaT Trav
fam 21 a3 fagrr ags Al Q@
F oW amd =T oar 9B,
4137 & WY T A AT TR
SUBREE E S R i ) Bevx | 2 MK P B
3 A3 TN F v ¥ AN
gl 3? uqz AT 3 g W
AT BT AEICRA TR T 7Y
o1 1T ? A ureH wicnr ¥
mji:r el a8 qreEl 43T 9
ffe W f4O1T fant g |

A7 & F a3 wgar £ 77 Th
11 9F7 9% 96 417 foar 2
B

>|
r
2 b

«Bvery drop of oil is valuable.
It will not last long for another
39 years.”

&1 &10 39 WA F Y FTL 4374,
gAY WIL-TAT FT AT A 3T
ECEE: (G- S DYRE: (& (O (-
AT FAT[A G151 4TF TIAT A
i AT 105 Fyz €040 (w40
g7 WX IR 115 TOT rxr
A CIR G S (N TP O SN 0 O
ey F1 JiTA TR LA F arri
Houidaf 07T DLW 3 AT 5 0T
(T, 10 WUF 14 ART o £9
AZE FOUW 1 AT AT AZY AT
200 ¥ B AT FAZT TR
AR TSR E G TN B (E i
H A0 T2 ARI 44T Bl TRAMD
BRY & W AqLA ZAINEAL bl
ATA SR AT § & 4 A7 4§
qT T [AAAT DI ILIET BT TR
gF4aTg |

SHRI ALADI ARUNA aligs V.
ARUNACHALAM (Tamil Nadu) :
Mr. Vice-Chairman, Sir, at the outset
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I would like to mention the positive
features, right measures, concessions
reliefs and the earnest efforts which
are intended to achieve the basic
objectives of the budget. The hon.
M:nister has outlined the basic ob-
jectives of the budget as promoting
productive empioyment, protecting
the consumption standard of the
poor, malltaining the tempo of
industrial growth and moderaisation
and reducing the budget deficii for the
vear 1989-90. Normally, the objec-
tives are considered to be in the area
of non-controversy. Even the diffe-
rence over their perspective of the
Plan or the policy dues not create
much controveisy among the politi-
cians., What we need, what we trust,
what we expect is the fulfilment of the
basic objectives announced by the
Government ccncerned.  Sir, some of
the journals have commented about
this Budget that it is an election year
Budget, Sir, I am not able to share
the views of the press. 1 honestly
acdmit that to some extent the Budget
is free from narrow aims and party
gains. And it has been submiited
with adherence to the long-term fiscal
policy. The abnormal increase in the
expenditure on interest payment,
defence and subsidies and declining
value of rupee and widening of the
resources gap and poor earning from
the public sector undertakings neces-
sitated the Finznce Ministry to pre-
pare a deficit budget for the last few
years.

.+ 1981-82, the deficit
Wis oy oo o 319 crore. Then it
increased to Re, 9,150 crores in the
year 1986. Again it has reached the
hilt of Rs. 11,030 crores in the year
1988-89. Sir, I am glad to say now
the hon. Finance Minister with his
efforts has brought down the deficit
to the level of Rs. 7,011 crores in the
Budget. I am quite aware that he
has transferred an amount of Rs.
2,300 crores of the Oil Coordina-
tion Committee to the Revenue
account. Whatever may be his
device, whatever may be the metho-
dology that he has adopted, the fact
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remains that he has succeeded to
some extent 1n arresting the growth
rate of the deficit in this Budget.

Sir, the outlay of Rs. 9,374 crores
for rural development, social justice
and food subsidies though not suffi-
cient to meet the present needs of the
weaker sections, no doubt would help
in implementing the anti-poverty
programme. In this connection, I
would like to draw the attention
of the Finance Mirister to the mice
day meal programme which is being
implemented in Tamil Nadu for the
last five years with an  expendilure
of Rs. 200 crores per year. This
must be included in the anti-poverty
programmes. This year also, the
presen. Cheif Minister, Dr. Kalaignar
has allotted nearly Rs. 200 crores.
Therefore, it is a heavy burden on the
State exchequer. Not only Tamil
Nadu Government, the Government
of Gujarat also, 1 have come to know,
are implementing the mid-day meal
scheme. ltis a good scheme acknow-
ledged even by the World Bank.
Therefore, there is no reason, there
is no justifica.ion on the part of the
Centre to refuse this scheme to be
included in the anti-poverty progra-
ramme. To the best of my know-
ledge, the All India Congress Comit~
tee while passing a resoluticn in the
last November re~ - "*~~ the populist
prograumine, app e mid-day
meal scheme. But, unfortunately,
nothing has been included in this
Budget.

Sir, as regards the achievement in
the Central sector, no doubt the
Government has succeeded its target
because it has established the succees
to the level of 115 per cent No
doubt, the Finance Minister had
extended concession and relief in
customs duty and excise duty to the
tune of Rs. 308-5 crores. Though
our Finance Minister has extended
concessions and reliefs to the tax-
payer, we cannot forget the fact that
he has proposed to levy taxes to the

1.
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chalam]

tune of Rs. 1,287 crores. If you

examine the imposition of additional

taxes in the past few years, I am
very sorry to mention that our
present  Finance Minister  has

exceeded his predecessors.

Sir, in the year 1985-86, imposi-
tion of additional taxation was to
the tune of Rs 431 crores; in 1986~
87, it was Rs 488 crores; in 1987-88,
it was Rs 514 crores; in 1988-89, it
was Rs 615 crores, and now it has
been increased to Rs 1259 crores.
What results in greater burdea on
the taxpayer is the  pre-Budget
imposition, which amounts to Rs,
1676 crores this year. In  other
words, this year, the Government
has proposed to levy taxes to the
tune of Rs. 3000 crores. 1 am not
against imposition of taxes
Taxation is essential for the welfare
of the State. Without levying taxes,
no policies or programmes will
be implemented  But the Govern-
ment must be serious not only on
imposing taxes but also in collecting
taxes. That is much more im-
portant, But the  Government
is not very serious aboutit. I can
say it is showing leniency towards
the big monopoly houses in the
matter of collecting corporate

axes. With the permission of
Chair, T would like to quote from
the report of the  Comntroller
and Auditor General of India for
the ycar ended 3lIst March, 1987
wherein it is mentioned that the
arrears of uncollected tax revenue for
1982, for the pzriod ended 31st March,
1982, where merely Rs. 1777 crore,
and for the year ended 31st March.
1987, the amount increased to Rs.
5033.19 crore. I think this year
the figure may exceed Rs. 6000 crore

I would like to know the reason
for this If you see the break-up
of these arrears of  uncollected
taxes, you will find that it is only in
case of corporate taxation that in-
crease in arrears of uncollected re-
venue is abnormal and if you take the
figures of excise duty or customs
duty or income-tax, there is no alar-
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ming increase. It is only in case of
corporate taxation that we find an
abnormal increase in arrears of un-
collected taxes. If the Government
had collected all these arrears of
revenue, any further levy of taxation
could have been avoided and levy
of taxes on certain new itens at least
could have been avoided. At least
the amount of arrears on collection
could have been helpful for pay-
ment of interest amount. Therefore,
I appeal to the Minister that when
he imposes any new taxes, he must
take into consideration the need to
collect the arrears.

For mobilisation of resources,
apart fiom taxation, grants, loans
and savings, we depend upon the
earnings or profits of our public
sector undertakings over which we
have invested a huge amount of
Rs. 71,299 crore.  Qur Economic
Survey dspicts a rosy picture about
the achievements of our public sector
undertakings, claiming that indus-
trial production is at the rate of 7.5
per cent this year. But the net pro-
fits earned are not proportionate
to the amount invested.  Accor-
ding to one economist, the profit
that we get from our public sector
undertakings is only 0.83 per cent,
If we take this year’s figures that
are available, our nct profit comes
to Rs. 2183 crore, and that too,
after we inclade our profit from the

etroleum sector which alon~ hos
earned Rs. 2173 cro.
252 public secicr &
only 116 are running in  pro-
fit;: others are making losses.
The losses are also  increasing.
Last yeat it was Rs. 1704.52 crores.
It has now increased to Rs. 1,718.61
crores.

PITRIA

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI): But in
the six mon:hs of this financial
year it is not so. Losses have been
reduced.

SHRI ALADI ARUNA alias
V. ARUNACHALAM: Because
of our inefficiency and malad-
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ministration in the public sectoy,
we have failed. .. L

DR. BAPU KALDATE: Not
our inefficiency; theirs. _

('S
I

THE VICE-CHAIRMAN
(SHR1 JAGESH DESAI): Dr.
Bapu Kaidate,are ycu suie atout
that?

SHRI ALADI ARUNA dlias
V. ARUNACHALAM: Because of
tne Government's inefficiency, we
have failed to generate internal re-
sources tothc extent estimated.
The difference, the gap, between
the Budget estimate and the actual
generation is widening. I would like
to draw the attention of the Govern-

“y ment...

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI): Be brief
now.

SHRI ALAD!I ARUNA dlias
V. ARUNACHALAM: In the year
1930-81, the estimate in regard to
generstion of inglernal  rescurces
was Rs. 2,018 crores but the actual
generztion was only Rs. 1,221 crores.
In the year 1984-85, the estimate
was Rs. 5,931 crores but the gene-
ration was Rs. 4,251 crores. In the
year 1986-87. the estimate was Rs.
8,683 crores but the actual generation
was Rs. 6,907 crores.  Because of
these handicaps, we are not able
to achieve the targets set in our
plans.

The hon Minister has expressed
satisfaction—he seems to be com-
placent—in regard to the generation
of power and the plant load factor
in our thermal plants. He has
assured the House that there would
be hundred per cent achievement
of the target. Sir, we have invested
huge amounts in the power sector.
Though we have made progress
in generation of power, We cannot
forget the fact that the rate of
growth in the power sector is also
declining. T would like to point out
that in 1985-86, the growth rate was
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8.6 per cent. In 1986-87, it was
10.3 per cent. But in [987-88, it
declined to 7.6 per cent. In addition
to this, I would like to remind that
the possibility of achieving the
target in the Seventh Five-Year
Plan is remote. What has been
stated by the hon. Finance Minister
has also been expressed, in
another form, by the
Chairman of the Central Electri-
city Authority. At the same time,
he has honestly admitted the critical
position. He has said that the
position about achieving hundred per
cent of the target appears to ke hope-
ful but concrete and  determined
efforts would have to be put in by
the various generating units which,
at present, appear to be slipping and
critical. This has been clearly sta-
ted by the Chairman of the Cental
Electricity Authority. There is no
hope of achieving the target in the
power sector. But the hon. Minis-
ter is claiming that we are going to
achieve it. The claim of thie hon.
Minister is nothing but deception
and misleading the hon. Members,

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI): DPlease
wind up now.

SHRI ALADI ARUNA dlias
V. ARUNACHALAM: We are

- allotted twenty minutes.

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI): I know
but I requested you.

SHRI ALADI ARUNA dlics
V.ARUNACHALAM: There is one
thing which 1 would like to men-
tion. This is regarding agriculture.
It is a priority sector according to
the hon. Minister and there is no diff-
erence of opinion among the Mem-
bers. But the Government has not
given any priority to the farmers. It
seems, the hon. Minister is satisfied
with announcing a reduction in the
rate of interest on crop loans from
14 per cent to 12 per cent. But the
demand of the farmers is different.
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They want writing off of loans, co-
operative loans and loans from the
banks, which were drawn for agri-
cultural purpases. I would like to
point out hzre that D:. M.G.R,,
when he was alive and ruling the
State, had wniten off agricultural
loans to ths extent of Rs. 200 crores.
I think, under Mr Sharad Pawar,
the Maharashtra  Government
also  has done its best.
I am proud to say that the preseat
Chaief Minister, Dr. Kalaignar, day
baforz yesterday while making his
first budget speech, announced writ-
ing off of mny loans and interests.
Sir, the revenue of States them-
selvss are inelastic, they are getting
poor income, they are coming for-
ward to waive off the loans to somsz
extent, whereas the Centre is not
coming forward to share the burden
of ths Stote Governm:nts. That is
whv I apreal Lo the hon. Minister to
shar > the burden of the State Govein-
ments. [hatris why T app:al to th:
hon. Minister to share th: bird:n of
{h> State Govzraments in waiving
off the agriculiure loans.

Before I conclude I wold like
to mention one thing regarding the
incoma-tax cziling. The middle-class
group is very particular, about rais-
ing the exemption limit from Rs,
18,000 to Rs. 25,000. They havs bee
totally disappointed by the Minister.
1think the hon. Minister will reconsi-
der his stand.

Therefore, the budget seems to be
aroutine exercise. Thereis no radical
measure, no remedial measure 1o
redress the grievances of the poor.

SHRI T.R.BALU(Tamil Nadu):
Mr. Vicz-Chairman, Sir, during the
Budget speech the hon. Minister has
claimed some achievements in certain
areas of foodgroin production, in-
dustrial growth rate and reduction
of deficit in the budget. Of course,
he has done som: exercise to achieve
the basic objectives which he has
mesntioned in the Budget speech,
but if you examine the factual posi-
tion and the state of affairs prevail-
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ing in the country, we are much
disaapointed and frustrated.

The wheel of progress is wobbling
and the Governm=nt has totally
failed to achieve .he objectives and
targets in every programme.

In this Budget the Miaister has
allotted Rs. 9374 crores for rural
development, social service, food and
clothes suhsidies. Priority is given
to this sector in every budget but
the record of achievement is far
from satisfactory. For example, the
number of pzople who lived below
the poverty line in 1977-78 is 30-68
crores. In 1983 it is 27-10 crores.
At this rate the Government would
be abl: to uplift the condiiion of
downtrodden only after five decades.
Even after so maay years the ;
Goveramant could uplift only 358
lakhs of people who are downtrod-
den. Similarly, if you take up the
problem of unemnloyment. it is very
serious &' d alarming. We are goingto
complzte the Seventh Five Year
Plan. Our public seclor investment
increased to the extent of Rs. 60,000
crores. Every year the Ministry of
Rural Development submis its re-
port saying thar there is fantastic
improvement in anti-poverty pro-
grammc and also in solving un
employmsnt progromme but the
preblem of unemployment remains
even today. For instance, at the
end of the Second Five Year Plan
the figure of unemployed (registered)
was 1-56 million: at the end of the
Third Five Year Plan il was 2-47
million, at the end of the Fourth
Five Year Plan it was 8-15 million,
at the end of the Fifth rive Year
Plan it was 13-41 million, at the end
of the Sixth Five Year Plan it was
23:91 milljon and at the end cf the
Seventh Five Year Plan, we expect
it would be 3 crores. This means,
our objectives and achievements have
been thwarted. We bave not allotted
enough amount that is needed. For
example, for giving sarees to the poor
the Central Government has cllot-
ted only Rs. 12 crores, whereas

our Chief Minister Dr. Kalzignar
Karunanidhi has allotted Rs. 27
crores for the poor and down-
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trodden. It means, this Government
has no sincerity or responsibility
to solve the problem of poor. It is
unfortunate that this Government
refuses to understand the increasing
burden on the States in the area of
revenue matters. States havenot been
allowed to withdraw the overdraft
whereas the Centre borrows money
from the RBI without any discipline.
I fear that financial discipline is en-
forced only for the States and not for
the Centre,

Even the States are not permitted
to avail of their legitimete shares
from the corporciion tax. It is a tax
on income {rom the corporate sector,
So the States have got every right
¥ to gt their share as they get from
the parsonal incoms tax. The total
colleclion of incoms tax is Rs. 4000
crores. If tha carporatetax is brought
into the divisible pool, as is income
tax, the States would get more
funds from the Centre. The Finance
Commission has fairly recommended
the cnse but the Centre hac not
come forward to bring the corporate
tax into the divisible pool.

Another painfulissueis pertaining
to consignment tax. The Constitu-
tion was amended suitably to enable
the Cenlre to levy this tax. Our
Chief Minister, Dr. Karunanidhi,
during his address to the Chief
Ministers Conference and in  his
recent Budget speech in the Tamil
Nadu Assembly mentioned about the
pressing need for implementation
of the consignment tax. I, thercfore,
request the Finance Minister to
introduce the consignment tax with-
out any further delay.

It is ncedless to explain that the
Centre has neither allotted adequate
funds nor invested any funds under
the Five Year Plan for the industrial
developmant of Tamil Nadu. Our
Chief Minijster has appealed to the
Centre to take up the third mine
cut at Neyveli to meet the acute
shortage of energy in Tamil Nadu
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and to give to Tamil Nadu its due
share from this mine cut at Neyveli
without any further delay.

Thank you very much, Sir.

THE VICE-CHAIRMAN (SHRI
JAGESH DESATI) : Thankyor. You
have not exceeded the time which
you had promised me, I think Mr,
Morarka will also not exceed his
time

SHRI KAMAL MORARKA
(Rajasthan) : Thank you, Sir. Since
the time 1is short, [ do not
waat to go over the figures and dala
which have been spoken about by
so many Members. But at the outset,
I must say that the budget being
presented year after year, including
this one, as an exercise itself, is
only a shadow of what it used to
be only ten years ago. Arithmetically,
the Finance Minister has done a job.
He has inherited a certain economy
and based on some of the things
which he is unable to change, he
has tried to balance the figures.
Before 1 criticise the particular polnts
which I want to criticise, T do want to
say a word about the effort made
by the Finance Minister in lrylng
to stop further aberration in the
course of our economy. It i3 very
clear from the various parameters
that over the last § years, and
specifically over the last three or
four years, our economy 15 £oIng
off course. When I say this, I am
saying it with full sense of responsibi-
lity. 1 am not trying to make a
political speech, I am not trying to
find fault with the Central Govern-
ment or the State Governments,
because the finances of the State
Governments are as much off course
as those of the Central Government.

Now specifically coming to_the
budget presented, the most gratifying
fact for people is that GNP has
shown a big rise. Now some figures
have been given in the Budgel—
one lakh crores and debt running
into lakhs of crores. Frankly the
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common man has lost inte1est in these
figures because these figures are
mind-boggling; they ate too big.
I think the correct thing would be to
go by percentages. And, I for paucity
of time, will concentrate only on
five aspects for which 1 feel sorry
that this Budget has not taken
adequate measures either in the
short-term or in the long-term. The

first 1s the GNP itself. Now every-
body is happy that the rate of growth
in GNP has been achieved and for the
Eigpth Plan, we are targeting 69.
But a very significant fact is that
the GNP consists of the agricultural
sector, industrial sector and the sei-
vices sector. In the period 195]-56—
the  First Plan period—the shaie
of the agricultural scctor in the
GNP was 639, industrial sector was
259, roughly and the services sector
was 159, In the period 1985-88,

the share of the agricultural sector
has come down from 60°, to 339,
indastrial sector has slighily gone
up from 249, to 279, and the ser-
vices sector has gone up from 159
to almost 409%,. Now, what is the
services sector ? The seivices sector
basically consists of items like defence
and public administration, transport
and communications, trade and
tourism, banking and insurance.
With the burgeoning Government
expenditure, it is not difficult to see
that it is very easy to achieve a
higher GNP by stepping up Govern-
ment expenditure. Now this is a trap.,
In socialist countries, for the purposes

of GNP, for GDP they count only
the material production of the eco-
nomy, that is, the agricultural and
induastrial sectors. They do not count
the services sector. In western coun-
tries like America where the ser-
vices seclor is counted for GNP,
the major difference is, as the services
sector grows there is a shift in the
employment from the meterial pro-
duction to the services sector. In
India, over the last 40 years, two-
thirds of the population continues
to be employed in agriculture. There
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is no shift in that, meaning thereby
that where two-thirds of the popula-
tion was producing 60 per cent of
the GNP, today two-thirds of the
population is producing only 33 per
cent of the GNP. Unfortunately,
even within the services sector, the
real burgeoning has been in the area
of public administration. Now, if we
talk of defence, it is a holy cow.
Thank God, this year the Govern-
ment itself has halted the increase
in defence expenditure and as my
friend, Mr. Dipen Ghosh. rightly
said vesterday, when we were talking
of cutting defence expenditure, the
Treasury Benches said it was anti-
national and we should not even
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talk about it. This year the Govern- _

ment is proudly claiming that they
have cut the defence expenditure.
I believe that no expenditure is a
holy cow. In a poor country like ours,
expenditure is expenditure— whether
it is Plan or non-Plan, whether it
is development or non-development,
whether it is capital or revenue,
whether it is civil or defence. Every
rupee spent is from the poor man.
The country must get value for
mongy.

Now, the GNP position being as it
is, assuming that we have achieved a
certain level of GNP, the five points
I want to raise are these: Oneis in-
flation, one is the burgeoning expendi-
ture and deficit, one is the adverse
external deficit, that is balance of
trade, and then, the buoyancy of tax
revenues and the performance of
public sector undertakings. Now,
first of all, taking inflation, every time
in the House we claim that the whole-
sale price index has risen only by 5-4
per cent. As Disraeli said, there are
three types of lies—lies, big lies and
statistics. This 5.4 per cent is the
biggest lie that we are facing because,
f you take the Reserve Bank's own
figures, what does this 5-4 consist of ?
This 5-4 is divided further. Primary
articles, that is 6-1 per cent, food
articles 12- 9 per cent, foodgrains 16°6

* ¢1 cent. And here is the crux of the

@
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problem. We know that an average
Indian is spending 70 per cent of his
earnings on food. A poor man is
spending 90 per cent of his earning on
food. The only index that should re-
ally bother us is the index of in-
crease in the prices of foodgrains and
food articles. All other inRation is
irrelevant, I may submit to a meaning-
ful discussion. Here I may add that
there was 2 time when the budget used
to ref'ect the mood that you wanted to
build up in the nation. It used to
reflect or, it used to affect, the rich
man's thinking .n the social problems
of the country. No more so. This
budget does not build up any mood for
ausierity, this budget does not build
up any mood for the rich man to
curb his consumption. The words
“austerity”, ‘‘ostentatious consump-
tion” and “conspicuots consumption”
1 have not secn these words in  the
last four years of this Government’s
functioning, in any economic docu-
ment.

Coming to revenue expenditure
and deficit, 1 can de no better than
to quote the Finance Commission.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Mr. Morarka,
you are very clever. You have given
this year’s budget percentage but not
earlier budget’s percentage. You are
very clever.

AN HONOURABLE MEMBER:
He is!

SHR1 KAMAL MORARKA:
The Finance Commission has very
rightly observed that if we succeed in
persuading the Central and State
Governments to work towards the
objective of balancing the revenue
and deficit, this would not be difficult,
realizing that only till 1981-82 both
the Centre and the States had sur-
plus in their revenue accounts. So. it
1s only after 1981-82. My friend, Mr.
Jagesh Desai is now in the Chair.
Today I did not interrupt him. He
said that the Janata Government
came and ruined the economy.

56 RS—12
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THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): 1 have given the
figures.

SHR] KAMAL MORARKA: 1
do not went. 1 siill do not want to
politicise thie issue. I think the fina-
nces of the nation are a much more
serious matter. Governments may
come and go, we may be on this side
and you may be on that side, it does
not . 2y cur specches or by
using berter adic !ives we can never
make one 1. 1wo rupees,
and we can nevu -oive the problem
of the poor ma=. But, after 1981-82,
there is a ciear danger signal. We
are borrowine me =~y Hrconsvmption.
This s the werst thing that can happen,
The Finance Commiscion has gone to
observe that *‘eliminaiing the revenue
deficit as earlv as pessibie is an absol -
ute fiscal imperative”. Unfortunately
I do not find it in this Budget though
there is an attempi to ~how that we
have curbzd the Bud :2 defcit. Tt is
obvious that by transferring Rs. 2.300
croies we iiave brought the Budget
deficit down. Butthat isonlya book
entry. The fact is, between our ex-
penses and revenue, the gap is still
there.

Another point is, in India, un-
fortunately our definition of budget
deficit is only the actual uncovered
gap. Actually that is not the deficit.
The deficit even in this Budget 15 Rs.
28,000 crores. But the rest of .. has
been made up by borrowings. So,
the uncovered gap is Rs. 9,000 crores
odd. By transferring Rs. 2,300 crores.
we say that the uncovered gap is
Rs. 7,300 crores. There is sti'l Rs.
7,000 crores lying in the Oil Fund.
We can transfer all of it, and we can
say that there is nc deficit. That
is fooling ourselves. Let us understand
that our expenditure is much more
than our income. Our balance from
the current revenue is negative.

As was expected, that Finance
Minister should have at least announ-
ced that we are going to come up
with a new long-term fiscal policy.
The December, 1985 policy was there.
It made certain projection. The
House is entitled to know, the coun-
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try is entitled to know, where we went
wrong. Is the expenditure more than
what we thought? Is the money not
coming {rom where we thought it
would come? Should we tighten our
belts? Unfortunately, there is no
talk of either tightening the belt or we
seem to be tighten:ng the wrong belis.
What we need today is having strict
control on the expenditure and, as the
Finance Commission has suggested,
making a time-bound programme to
wipe out the current deficits. That is
as far as the expenditure and the deficit

go.

The second quesion that comes is
balance of trade. There has been a
constant adverse balance of Rs. 6,000
crores minus the invisible receipts.
Suddenly we find that we are in a
balance of payments probiem. Why?
Exports have gone up. lmports are
going up faster. But the real problem
is, invisible earnings have gone down.
The remitiances from the workers
abroad have gone down. the NRI
deposits which we were getting. 1 do
not want 1o dwell on it because of
paucity of the time. The justification
for it or the logic of it is an entrirely
debatable issue. Because they have
gone down , suddenly we find the-
resources crunch. Just like the in-
ternal deficit, the real solution to ex-
ternal deficit again is, we must im-
port less.

If we talk of importing less, we will
be told it is an export-induced import!
There are economists galere whe will
tell us that the only way to induce ex-
port 1s to import technology, capital
equipment and goocds. i am  sorry
that that kind of philosophy no lon-
ger works, not in a country like India
where we have tried it for the last
three, four years. We have iried it.
Our Commerce Minister is on tecord
to say that inspite of the liberalisation
the share of the larger houses in ex-
ports 1s neghgible. Who is exporting ?
The garment exporter, the gem and
jewellery exporter whom we have
given no facilities, whom we have not
given capital equipment.
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So, the second point I want to tell
the Finance Minister is that there
should be a thrust on how o control
imports, how to curb imports. On
exports also subsidies are bemg given,
Even in the Government expenditure,
Rs. 8,000 crores consist of subsidies.
I think a time has come when the
deleterious impact of subsidies should
be taken into account. 1 think a
white paper or an analysis of all sub-
sidies will be in order. Either in the
Economic Survey every year or at
least for one time let the House know
what the amount of subsidies is,
who are getting them and what bene-
fit the country is getting out of it ?
If in spite of the export subsidies—I
believe they are of the order of Rs.
2,000 crores—our trade balance can-
not become positive, then the time has
come to see whether the subsidies
should exist or not.

The third point which 1 want to
make is about the buoyancy of tax
revenues. Unfortunately. in spite of
the increase in GNP, in spite of the <o-
called increase in industrial grow!h—
7 per cent, 9 per cent, 15 per cent
depending on the year—the trend of
the tax revenues shows a very disturb-
ing position. As a percentage of the
GNP—again I den’t want to go into
the figures—in 1976-77, the direct
tax revenue was 3.06 per cent. In
1985-86, it has come down to 2.31
per cent. The excise revenue was 3,91
per cent. it has come down iu 5,58
per cent. Now, in the case ol direct
taxes, there was even a reduction in
the tax rate. In excise, there have been
sharp increases in the tax rate year
afier year. In spite of that excise re«
venue has come down as percentage of
GNP. And what has gone up is the
customs duty from 2.17 to 4.10.
Obviously we are importing more. So
we are getting more customs duty.
But this revenue is at what cost? We
are getting customs revenue and we
are crealing an adverse loan balance
abroad. It is a very very bad thing
to happen. The ninth Finance Com-
mission said from 1975-76 to 1986-87,
revenue went up by 14. 5 per cent and
expenditure went up by 17.2 per cent.
Now, this 3.1 gap in the GDP can-

<\
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not be filled up unless revenue is
raised apart from curbing the ex-
penditure, which could never be over
emphasised. The buoyancy of tax
revenue is the significant omission.
One of the most significant omissions
inthe Budget document, not only this
year , but in the last three years, is that
we have stopped talking of black
money as if the problem does not
exist. Or is it that the Government
wants to wash its hands off the
problem? At least we used to hear
two-three years back either about the
crack-down on  black-money. or
raids, seizures, bonds, incentives or
voluniary declarations. Now, a
stage has come when you have stop-
ped talking of this. This is a very
dangerous thing. Hardly one per cent
of the whole country is among the
tax-paying public. You have 1o
widen the tax base. Not touching
agriculture, which may be vyour
political decision. but therc are a
lot of self-employed people, a lot
of people. who should be brought
into > toX net. This canno! be dope
in the existing system. The exXisting
tax system needs overhauling. Tt is
not revenue-orignted. It is harass-
ment-oriented; it is corruption-ori-
ented. We should make it effective.
For instance, I would like to prefer,
like everybody else in the country.
that the tax exemption rate should
have been increased from Rs. 18,000
to Rs. 25.000. 1 will not have much
grudee if you had done this because
over the year inflation has taken
place. But Rs. 18,000 itself can be
kept, provided, when a man enters
the tax bracket, the rate is kept lower.
You have lowered the rate from 25
to 20. Even 20 is very high for a
man when he enters the tax bracket.
It pinches and, therelore, here the
tax-evasion starts. You must have a
very very low rate, say 5 per cent or
10 per cent at the entry point. Once
he becomes a tax-payer as his prosperit
increases you will get more money.
Buoyancy of tax revenue has gone
down. In faci., in certain cases it is
less than one, which only shows tax
evasion, Tax-evasion is ‘the major
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bane of this country. We have tried
all sorts of techniques. I think a time
has come when we should have a fresh
look at the whole thing. Let us have
a method by which Paying taxes
becomes less costly than evading it.
Today, we have a large population
taking part in a legitimate economy
which is bankrupt and a smal] part
of the population taking partin an
illegitimate ¢conomy, which is pro-
sperous. This cannot continue per-
manently.

The final point is about the public
sector undertakings. One can say
that they have improved a lot. But
this again is a debatable point. When
you are at the rock-bottom, you can
only go up. So, improvement in the
last two years is no: an improvement.
The fact is that in the public sector
undertakings the returns are grossly
inadequale. Now the profit making
enterprises are ONGC, Mahanagar
Telephones Nigam and Videsh Sanc-
har Niagam. These Mahanagar Tele-
hones Nigam and Videsh Sanchar
Nigam are two funny profit making
enterprises. Can you imagine that
service-oriented companies are making
Rs. 300 crores ? They are not supposed
to make profit. They are supposed to
give service at least cost. Anyway,
they have made money and all the
monies they have earned is lost by a
handful companies or most of it is
lost. Even foday 1 differ with my
esteemed friend who is in the Chair,
Jageshbhai if we exclude the petroleum
secior the rate of returns would be
negative. This is the Finance Com-
mission’s findings also. The fact of
the matteris that the NTC or the Coal
sector are making whepping losses,
not whopping profiis but whopping
losses. Even the social purposc which
was enunciated, namely, in the collie-
ries that there were contract Iabour
and exploitation of labour. Today also
there is contract labour on a large
scale. Everybody knows it. Custo-
mers get coal at 10 or 20 times the
price and yet you make a loss. My
friend, Mr. Vasant Sathe is not here '
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because he was very eloquent. But
the fact remains that the coal sector is
making a less, He says “Declare it
as a nafional sector.” T think , we
should pass a resolution and declare if
it reduces the loss. The fact of the
matter is that large amounts of money
are going into non-productive activi-
ties. Where would the money comie
from uliimately? You can turn aro-
und and say that the Plan targets are
going to be fulfilled this year, but
the ques'lon is resowrce mobilisation
through loans, Merely fulfilling Plan
targets by borrowing money at in-
creased rates of interest may not be
the wisest thing o do.

1 will just end by giving one exam-
ple and that is in this year the Plan
outlays has been incrcased only by
Rs. 5,731 crores in this Budget as
comparcd to the last year's Rudget.
Out of Rs. 5,731 crores. public sector
resources mobilisaticn will be Rs.
47761 crores i.c. a major part of the
fipances will be raised by the PSUs,
How does the PSUs raise their mon-
ney? They will raise it through tax-
free bonds. 1 want the Finance Mini-
ster to seriously consider it because
tax-free bonds are also a subsidy which
has regressive repurcussions and with-
out any limit individuals he can buy
the bonds and this will distort the
picture of progressive taxation. So
these are matters to which the Finance
Minister has to apply his mind. My
request to him is: Please come out
with a lorg-term fiscal policy. This
needs a course correction over the
next- 5-7 years. The whole House,
all parties combined together —there
should be no politics in this—and
everybody should play their role to
take out the country from the econo-
mic morass into which it is sliding.
Thank you.

SHRI SUNIL BASU RAY (West
Bengal): Mr. Vice-Chairman, Sir, I
am sorry that I am not supporting
this Budget. As it is, it is a vote.
catching Budget and not even a pop-
ulist Budge* and not to speak of being
secialistic which the eailier Budgets
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claimed to be. If you go through the
Central Plav outlay sector-wise, we
see that the allotment has been reduced
in the case of agriculture and stightly
mcreased in the case of rural develop-
ment. In the case of irrigation and
flood control it has been reduced. So,
with all these reductions mainly
affecting the rural sector how can we
hope that this Budget will be able (o
generaie employment and give relief
to the neople in the rural «ec.ur?
I also draw your attenticn to
5 p.m. the fact that inspite ¢f leud
talks about  water supply
and all those iliings the Budget
showsg that the Accrlerated Rural
Water Supply Programme has been
allotted the same Rs. 410 creres in
the present Budget as it was in the
revised estimete and earlier Budget
estimntes. Soitis quileclear tho this
Budget will not go to the belp of the
pecple, but this Budget will help the
monopolists, the farcign copitelists
and the'r cempanions heccuse it is
besed on indirect taxetion, infl:ticn,
internal borrowings and  exiernal
borrowings. All these four legs are
crecking and tbis Budget will also
crack or the people. It is quite sure.
Fer excmple, T can draw your iten-
tion 1o the dismal pictw e p:eveiling
in the entire mining are allover Ind-
ia. I have my personal experience. In
Raniganj cealfield area Jharia ccal-
ficld crea and in Orissa I brve seen
that the infrastructure which has been
built by the panchayats or other lecal
bodics hasbeen devoured by the cpen
cast mines which have destrcyed
the total infrastructure including the
water supply system of villages. As
a result, the villagers are compelled to
go away from the mining villages.
Where will they go? Open-cast min-
ing has created a problem which is
social, political, econcemic and eclogi-
cal also. It has destroyed the totsl
ecology in the area. Apart from the
fact that underground mining has
devastated the entire area, especially
the old underground mines, this is &
problem to which the Central Govern-
mentmust addressitself, The workers
of Raniganj coalfield have gone tc the
ECL headquarters. You just visit the

it
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houses in the villages. You will see
hot gases gushing cut. [ have seen in
Jamuria whole houses having gone
down due to subsidence. I have seen
long fi=mes coming out of the fields
afiep horing operations. These are the
problems to which the Cenral Gover-
nment is not addressing itself for the
last 42 years. It must do so now.
About one Iakh workers have gone
to ECL headquarters to filea p2tition
before the authority. They will come
to coal Indin headquarters on 30th
with ithe same pzricton. [ 1hink the
Central Governmsnt must address it-
self to their problems. Otherwise,
our national assets will be destroyed;
oth:rwise, the entire infrastruciure
whicl is lying over the land in these
areas will bz devastated.

Ncvwr, or cther issues, I
draw the atteriuon of the Government
to th=report in the Economic Times
of 25th March 1989, According to
that,

.. current year’s further rise
in cost o, living of 10 pzrcent and
the gzneral risc in the wholesale
prices of five per cent together
with 15 per cent rise in money
supply. The impact of continuing
inflation has been a large revenue
d«ficit financad through cieation
of ireasury bills.”

These are the facts which prove that
the ben.fi1 tha( paanle expecl from the
Budgr-t, from the Government, is not
g ing 1o reach them. So we have to
" ress ourselves fo the problem
wuw W must 1Ty to see ther the policies
that the Government is pursuing are
changed bzcause we are now in a
more complex debt {rop which is a
threcito our economic independence.
It is further aggravoted by the import
export policies, technological policy,
etc.
THE VICE-CHATRMAN (SHRI
JAGESH DESAT): Please conclude
now.

SFRI SUNIL BASU RAY: This
is a vital point. I would like to deal
with this. Due to thesc policies
thousands of industries, thousands

[ 28 MARCH 1989 ]

1989-90 362

of factories are being closed down.
From the Economic survey itself, Sir,
you will find that more than one lakh
and fifty thousand units of industries
have b:en rendered sick. Mere than
Rs. 5900 crores of bank money is
locked up there. What will happen
to this ? In the name of technology
improvement we cannot allow this
wastage to continue. So we want a
definite. . ..

THE VICE-CHAIRMAN (SHRI
JAGESH DBSAI): This will do. Your
time is over now, please. Dr. Sivaii.
You help me today.

SHR1I SUNIL BASU RAY: 1
think you should not have called me.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Dr. Sivaji. Not
more than five minutes.

DR. YELAMANCHILI S'VAJI
(Anadhra  Pradesh) : Sir, we
expected in the Budget prescnted by
the hon. Minister encouragement for
economic growth and savings and
liberclisation in raxation ond eradica-
tion of unempoyment and poverty,
But to our dismr~y, the Budget does
nothing of these thi»gs. If any bodyin
this  country  fabricrtcs ten
ripee notes or hundred rupee notes,
he is enlitled to be landed inside the
prison. Under the same pre text, whe-
ther Mr. S. B. Chavan or Mr, Faleiro
or somebady else while formulating
the Budget proposals reserted to
high deficit finzncing and over-
produciion of currency notcs in the
Nasik Press, the right plece they des-
erve is Tihar Jail. This is the fiist
time thot so much of hue. burden
is put on the p2eple though the addi-
tional toxes are shown s only Rs,
1287 crores of rupees. The Railwey
Budget added another Rs. §76 creres.
And just before the Budget there was
an additional burden on coal prices
to the tune of Rs. 550 crorces. All
these put together, roughly the addi-
tional burden on the people is to the
tune of Rs. 3000 crores. And the
Government hold it verv convenient,
irrespective of the Budget and making
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the Budget irrelevant time and again,
intermittantly off and on. resortin
to hike in the administered prices.

According to a report of the RBI,
during 1970’s the hike in administered
prices contributed to the tunt of 20
percent to the inflatign in this country
and during 1980° ledto 33 percent.
As you know, Sir, these are 55 items
in this country from the public scctor
units which: are time and again
hiking administered prices. During
1972 when coal sector was nationali-
scd, the price of coal was 2s low as
Rs. 37-50 por metric tonne and this
is cosling now Rs, 250 por metric
tonne. Al{ hesethingsareatthe cost
of the State Governments apd nothing
goes lo the State Governments as
share. Several people mentioned that
we are living beyond our means and
we are resorting to dericit financing.
And to that funds from the oil seclor
are being added. 1don’t mind adding
These funds from the oil sector but
they should have been added to the
capital account, not to the revenue
account. [fit is added to the capital
account, there is an obligation on the
part of the Government. But if it is
added once (o the revenue 2ccount
under the General Pool then the
Government willnot have any obliga-
tion. And thetaxation in the country
is that the Government is collecling
at therate of Rs. 50 crores of rupees
for every working hour of the Govern-
ment offices, and the debt burden
is as high as...

THE VICE-CHAIRMAN (SHRI!
JAGESH DESAI): Onz minute left

now. (Interruptions). Not more than
that.

DR. YELAMANCHILI SIVAJL ;
So the Government is resorting to
bigh corporate tax and other things,
and it is not distributed amongst
State Governments. And thsre are
other instances. For example, a
parson getting Rs. 50,000 s salary is
carrying more mon:y to home than a
person getting Rs, 51,000 as salary
because of the 8 per cent surcharge
imposed on income-tax.

[RAJYA SABHA ]

1989-90 364

THE VICE-CHAIRMAN
(SHR1 JAGESH DESAD: That is
all right. Please sit down. Your
time is over. Mr. Chitta Basu.

DR. YELAMANCHILI
SIVAJI: Sir, nothing has been men-
tioned about cotton groweis and
handloom weavers of Andhra Pra-
desh. Several reliefs have been
given to the industiial sector and
the corpmate sector. So, | would
like to say that the Minister should
note down and announcz  some
relicfs to the cotton growers and
handloom weavers in Andhra Pra-
desh so that they can be relicved of
their debt burden.

THE VICE-CHAIRM:~ 1
JAGESH DESAD: Shi (nnaa
Basu. Ony five minutes please.

SHRI CHITTA BASU
(West Bengal): Kindlydon'i ring the
bell. [ will finish. I know vour
compulsions and you know my comn-
pulsions.

As a matier of fact, I do not like
to dissect the budget in all its as-
pects. 1 would like to draw the
attention of the hon. Financ: Mi-
nister to a particvlar tacct of our
national economy which, in my view,
is very much disastrous. I reter to
the problem and the feature of ex-
fernal debt The quantum of ex-
ternal indebtedness, according to
the facts available with me and
according to the information given
by the Government, is SSOCO ctores
of rupees. It was given in reply
to a question of mine in this House.
The Government stated that the
total amount of foreign indcbtedness
is 55000 croies of rupees. This
informalion was given about six
months ago. Sir, T was looking into
the Economic Survey in order to
find out whether there has been any
additional information made avail-
able regarding external indebledness
of our country. 1 have been dis-
appointed to find that no fresh
information has been given except
which was given six months ago.
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According to the Economic Survey,
the total amouat of forsign indebted-
ness is about the same, i.e. 55000
crores of rupees. The debt servicing
ratio during the current year is
estimated io account for about 25
per cent of the total receipt.
This much of information has been
made available. 1 will remind you
about the total amount of external
indebtedness about four years ago.
It was 25000 crores of  rupees.
Now it has gone up to 55000 crores
of rupees. The debt  servicing
ratio at that time was 13 per cent.
Now it is about 23 per cent or 26
par cent.  Tha® mz2ans that during
thz last four years it has doubled.
This is the moot point which T want
" to make. 1 want ro know irom the
hon. Minister as to what have been
*he special requiremen's during
the last four years which warranted
such an increase in our foreign in-
debtedness. Itis almost double.
It was 25000 crores of rupees and
now it has gone up  to 55000
crores of rupees. The debt ser-
vicing has also incieased commen-
sprately. It was 13 per cent and
now it has gone up to 25 or 26
per cent. May I know from the
hon. Fosance Minister what were
the spescific requirements and what
were the spacific policy shifts which
have warranted this kind of massive
external debt?

I don’t like to make a speech
because the political implications
of this kind of excessive indebted-
ness are known to the entire
counfry. Sir, as you know, much
of my work has been lessened by my
distinguished friend. Comrade Kamal
Morarka. He said that our na-
tional economy is exportless and
import-dependent.  There are great
implications of this foreign indebted-
ness on the economy of our country.
T don’t like to dilate on this point
because you understand these things.
The Minis‘er also understands the
imnlica‘ions of these  things. T
want to remind you of the fate of
Latin American countries. [ fezl
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that I should warn the country and
that I should wain the Govern-
ment about the fate which awaits
us. I have taken into account the
total imports in US dollars in the
Latin American counti.es which
were about 6 Dbillion US dollars.
In that yeai. there was a total aggre-
gate outflow of 26 billion US do-
llars. Six billion US dollars were
the inflow and 26 billion dollars
were the outflow. That was in the
discharge of the obligation of the
interest  repayment, Therefore,
Su, we cannot remain oblivious
of these things, we cannot remain
blind to what is happening because
of the external indebiedness.

Sir, our Governmen®t do not fur-
nish us the detailed info.mation
of external indebtedness. [ think,
the hon. Finance Minister is quite
aware of the fact that OEDC, the
Organisation for Economic De-
velopment and Co-operation, which
is a Paris-based economic orgavisa-
tion, in its last report, said that
according to their data, by the end
of 1987, the total foreign indebted-
ness of India amounted to Rs.
80,000 crores in terms of rupees.
They gave it in terms of US dollars
which was 50.4 billion  doliars.
Therefore, it comes to Rs. 80,000
crores 1 terms of rupees. The
OEDC report suggests that foreign
debt has been going on by around
7 tllion per year in our country
in US doliars. Having that os 3
measure, excuse me, Sir, I will have
to draw this conclusion, at least the
countrymen will have to draw this
conclusion that the country’s totel
ext-rnal debt at the begianing of
the current year wouid be Rs. 99,000
crores. Now, [ pose a question te
him, through vyou, Sir: Which is
correct, the Economic Suivey of
the countrv or the OEDC? Sir,
1 am quite aware that QEDC 5 an
organisation which is oufts'de ine
couniry. Ye<, I do not like that [
sheuld rely entirely on an ag:ncy
like OEDC. But I must be sure,
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as a Member of this House, as
an ordinary citizen of this couniry
as to what is the actual state of
affairs in this area. Sir, I put this
question: What is correct, the Eco-
nomic Survey or the OEDC? Sir,
1 have been informed that the
Finsnce  Minister is going to
Washington.  Right. He = should
o. But it is not the current issue.
Therefore, I woant that the Go-
vernment should bring out a While
Paper regarding the external in-
debtiedness, its  implications on our
pational economy, our self-suffi-
ciency, our economic sovereignty
and its pofifical implications. I de-
mand a White Paper and I hope that
the hon. Finance Minister will take
a little time to answer this.

SHRI S. B. CHAVAN: M.
Vice-Chairman, Sir, I should at the
outset, exprrress my gratitude to
all the hon. Members from both
the sides of the House fo1 partici-
pating in the discussion, making
very valuable suggesticns  expres-
sing their view in their own way,
but basically touching on some of
the issues which, in fact, are very
important from the poin’ of view of
he national  economy. Sir, I
would not say ihat ihe remarks that
they have made are motivated by
any  political  consideration. I
am prepared to accept this kind of
recognition that they are not poli-

tically  motivated; they are ac-
tually actvated by the national

fnterest. And when it is a question
of national economy, I was happy
to have at least one hon. Member
saying that we should rise above
par-y politics and fry to view the
economy from a total national point
of view irrespective of the party
affiliations. 1 am very happy
that he has been called Comrade
Kamal. T am not quite sure
whether he is a comrade. . .

SHRI CHITTA BASU: We
are fighting together.
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SHRI S. B. CHAVAN: You
called him Comrade Kamal, I
can assure you he is a diehard. I
would not use the other word. So,
I can only say that ihey have a
particular  poini of view as the
hon. Member, Shri Chiita Basu
did not touch on other points of
the Budget and emphasised only
on one aspect ofit. ...

SHRI CHITTA BASU:
Because I was compelled to resirict
myself.

SHRI S. B. CHAVAN: In fect,
I also want to resirict my speech
because 1 have another meeting to
attend. That was why I was prticular
that [ am able to reply from 4.30 on-

wrds. But, somehow, the hon.
Chairman  thought that there zre
hon. Members who would like to

participate in this discussion and
that is why it would be rather di-
ficult for me to explain all the

pcints which the hon. Members
have raised.

The Leader of the Opposition,
Shri  Gurupadaswamyii, as my es-

teemed friend, bon. Shri Masodkar
satd. was rather unkind. rather
uncharitable, I must say. in using
the words, and he criticised the

Budget in such a fashion which clearly -+

1eflecied to be a kind of a moliva-
tion, I am sorry to use this word.
But that was how I feltit. Isita fact
that there is no directicn in the
Budget? Is it a fact that there
is no philosophy of the Budge.?
Actually, you might not agree with
the kind of philosophy that T might
put before you bucouse this is the
Congress philosophy that we have
for ourselves. This Congress phi-
losophy cannot be ycur philosophy.
and I cannot frame the Budge!
according fo your vphilcsophy. 1T
will frame the Budget. ..

SHRI SUKOMAL SIN
(West Bengal): This is a capitalist
philosophy.
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SHRI S. B. CHAVAN: I am
aware of the fact that this is a
Congress-tuled  Government and
Congress-ruled Government is
going to be followed by. ..

. SHRI DIPEN GHOSH (West
Bengal): And you arc running a ca-
pitalist line. So you have a capi-
talist philosophy. I agree with
you.

. SHRI S. B. CHAVAN: I have
told you that this is the philosophy
lof the Congress Governmeni and
you cannot expect your philosophy
to be incorporated in our Budget.
It 1s 2 very simple preposition that
the hon. Member should try to
understand. T can well understand
that there is an enunciated policy
of the Congress Government and
your budget does not fit into the
parameters which  have been pres-
cribed by the Congress organisation.
I can well understand that. but, at
the outset, the disappointment is
because of the fact that you are
trying to see your reflection in the
Budget presented by the Congress
Government, and that is the only
difference. That is why I thought
that most of the criticism is because
of the fact that you have tried to

- see into it the kind of  philosophy

that you would like to be imple-

' mented.

If you were to go through the
Budget speech, you will find that the
basic approach is for growth, mo-
dernisation, self-reliance and social
justice. These are the four issues,
or the thrust of the Budget that we
have presented and fried to find cut
whether it gets reflected in the Budget
provisions or not. 1 am sure that
if thc hon. Members were to go
through the Budget, they will find
that there are a number of innovative
ideas which, in fact, have been incor-
porated in the Budget. Being the
last year of the Seventh Five-Year
Plan, 1 am sure hon. Members
would be expecting to find out
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whether we have been able to achieve
the plan targets both in financjal
and physical terms. From the speech
you will find thal we have been able
to exceed the financial provisions.
It might be for the first time-at the
time of the Sixth- Five-Year Plan,
despite difficulties, we could achieve
about 90 per cenl in real terms—
that we are going to achieve 130
per cent. Making provision for
inflation, it would come 1o 115 per
cent in real terms. This is in re-
gard to the financial provisions.
Therefore, no Ministry, for that
matler, can possibly say that enough
funds were not available and that is
why they were not able to achieve
the targets set for themselves. But
T am definitely of the view—I agree
with the hon. Members— that merely
spending money is nct adequate. We
should get adequate returns in
physical terms. Thatis why we have
been making provisions every year
with a veiw to seeing that they are
able to achicve the targets that they
have set for themselves.

If you go through the Budget
documents which  have been
presented to the House and given to
hon. Members, there are two or three
things which give an indication.
Firstly, the rate of growth. I am
not able to  understand why
Mr. Gurupadaswamy was very
angry about the rate of growth
because of the fact that, somehow,
this time, monsocon being  very
favourable, we could achieve—
and we are geing to achieve— almost
170 million tonnes of foodgrains
production. There is <till one more
year left and if Ged is merciful, I
am sute we would be able to achieve
around 180 millicn tonnes in 1989-

90. The target we have set is
between 176 and 183 million
tonnes. This is, in fact,  quite

achievable and there should be no
difficulty looking to the provision
we have made for this sector,
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Some hon. Members dwelt at
length about less provisions having
been made foi agriculture, irrigation
and flood control works. I should
say that this has to be looked at in a
proper perspective. The provision
made by the Central Government
would have 1o take into account
the Dborrowings from the different
banks. Also, this being the pii-
mary responsibility of the State
Governments, both the figures will
have to be added because, vltimately,
what the agricultura! sector is going
to get willbe the addition of the
figures from  these two  sactors
iogether with the banking sectors
which is going to provide the money.
If you look at it in this perspective,
I am sure hon. Members would
be fully convinced that there is
enough money available. I can
assure this hon. House that hereafter
if any money is required, if more
money is required, certainly, we
would be able to consider the same
provided we are convinced that the
money given to them is going to be
propely utilised for greater agri-
cultural production.

In this connection, I am very
happy to inform the House. There
are other sub-sectors laso in the agri-
cultural sector. I am very happy to
inform the House that there are three
areas where the progress has been.
in fact. spectacular. These are: cot-
to, oilseeds and sugar. These are
the three areas wher~ production has
been a record. This gives us great
hope that in the Eighth Five-Year
Plan also, we would be able to achive
greater production and it should be
possible for us to achieve the target of
6 per cent rate of growth which we
have set for ourselves and go to the
rescue of the person who is, in fact,
eagerly waiting for getting the kind
of assistance that he expects from the
the Government. The other point
that was made by Shri Gurupada.
swamy is about the dry-land farming
and the emphasis which has to be
puton that. I am in full agreement
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with you that this is an area where
greater emphasis will have to be given
because this happens to be almost
70 per cent of the total area which
ultimately is going to add to the pro-
duction. They are, in fact, adding
to the production already, but new
technologies will have to be adopted
in such a manner that they are able
to contribute to a greater extent, so
that the country as a whole gets the
benefit of the  neo-techuology.
Science and Technology Department
has been coming to the rescue of all
the agriculture scientists and others
also. They are giving new technolo-
gies to our agriculturists, and that,
in fact, has been mainly responsible
for greater agricultural production,
I am sure that where we are lagging
behind we will have to lay emphasis
on that. Pulses is one of the sector
where we are lagging behind. Here
is a challenge which our agriculture
scientists and others have accepted
and they are trying to evolve a new
kind of seed which, in fact, will be
drought-resistant. At the same time,
there will be other things which they
will have to take into account so that
it is not susceptible so much to the
diseases which are very common,

In the industrial field the hon.
Members are aware of the fact that
we are trying io achieve this time
more than 9 per cent and with this
I am sure, we will be able to achieve
the long-term growth rates of 5 per
cent. I have forgottoen the point
about the trend over the 15 years
that the hon, Member talked of.
May be, he was talking of the pre-
vious years. I can assure him that
with the 5 per cent rate of growth
in the Fifth Five Year Plan, 5 per
cent rate of growth in the Seventh
Five Year Plan and we fesl quite
confident that in the Seventh Five
Year Plan we will be exceeding the
5 per cent rate of growth. So on a
long-term basis also it is not 3.5 or
3.6 percent but 5 per cent that we are
going to achieve and that is why we
feel all the more confideat that for the
Eighth Five Year Plan this isa very
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strong foundation that we will be
laying, on which foundation the
Eighth Five Year Plan can rest.

In order to upgrade the technolo-
gy and make our goods competitive
in the international market, we will
have to update the technolcgy. Some
of the hon. Members where asking
as to why it is that the imports have
increased over a period of four to
five years. I can only say that if the
hon. Members were to take careto go
into the details and try to find out,
right from 1985 onwards we have
been trying to update the technology,
make our goods more competitive.
There is no denying the fact that our
Prime Minister has been going round
the entire world and there are a large
number of dignitaries who come to
India to consult out Prime Minister
about what plan of action they should
take for their future. So, there is a
freindly relationship with a large
number of countries, but at the samg
time, we cannot be oblivious of the
fact that any other country will have
its own interest in view. Merely be-
cause you happen to be freindly does
not necessarily mean that they are
going to concede everything that you
ask. They are going to concede on
the basis of merits. So, our products
have to be competitive, technically
sound, and gualitatively there should
be no difference between the inter-
national products and the products
that we are producing so that we be-
come equal with others. Maybe,
in packaging and other things, if
there is any kind of differnce, we will
have to make some improvement so
that our produet becomes more sale-
able in the international market.
That is the reason why we have been
giving a large number of concessions
so that our industry is able to compete
with the international  mar-
ket and that is why this liberalisation
in import was adopted. Now we
will have to see how much of it is
linked with greater export and how
much of it is being used for non-ex-
port purposes. If it is a luxury item,
everybody is expected not to use it
for that purpose. I am sure with this
kind of liberalisation, there should

. ME IR
e b e

-

[ 28 MARCH, 1989 ] 1989-90 374

be no reason why we should lag be-
hind why our technology should not
come up to the particular standard,

‘There are physical achievements
which I would like to give, specially
in the infrastructure field. The HBJ
pipeline is going to be completed.
The Maharashtra gas cracker comp-
lex is also going to be completed.
The Nalco aluminium complex s
also going to be completed. The first
stage of Vizag steel plant is also
going to be completed. The fertili-
ser plants at Guna, Aonla and Jag-
dishpur are a few infrastructure pro-
jects which, in fact, quite reasonably
seem to be in the range of completion.
So there should be no
doubt as to whether it is only in the
agricultural sector that we are going
to achieve this. In the infrastructure
field. if there is the necessary kind
of atmosphere created, I am sure
that we should be able to complete
this. Added to this, I can also say on
the basis of the information which
has been given to me by the Depart-
ments concerned—an hon. member
said something from the Central Elec-
tricity Authority; certainly I am pre-
pared to again find out, but my infor-
mation is that the 22,000 MW of elec-
tricity, which, in fact, was the target
for the Seventh Five Year Plan--that
they will be able to achieve and they
should be able to evacuate the power
which will be generated, so that this
power becomes available, both for
industry and agriculture. Shortage
of power is one of the reasons why
it is that in both these fields, the
kind of achievement that we would
like to have, we have not been able
to achieve merely because electricity
in adequate measure is not available,
Now with this kind of achievement-
and added to that there is the nuclear
power thereis 2000 MW  power
which the Soviet Union has also pro-
mised—if that also comes that will
be over and above what we have al-
ready targeted for ourselves.

So far as railway freight loading
is concerned, 1 think they are going
to achieve the highest target--a
record level of 345 million tonnes of
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loading traffic which they are going
to clear, This will be a 1ecord level
which we are going to achieve,

So, infrastructure-wise, I feel that
we have come to a stage when in-
frastructure is ready now and this
can help us in fixing our targets for
the Eighth Five Year Plan. If there
is any inaccuracy in the statement
which I have made, certainly I am
prepared to discuss with any of the
hon. Members and if they would
point out that this figure of yours
is not accurate, or is not correct,
certainly I will take it up with the
Department concerned. 1 have to
quote figures from the different ad-
ministrative Ministriecs  which are
supplying them to the Finance Minis-
try. I feel quite confident that by
the dend of the Seventh Five Year
Plan, not only the financial targets
but also the physical targets in a big
way, especially in major areas, are
going to be achitved by us and there
should be no reason as to why we
should lag behind in these matters.

Another aspect which I would
like to specially emphasise is employ-
ment generation also in the Seventh
Five Year Plan. OQur target for the
Seventh Five Year Plan was nearly
about 2,500 million mandays and
the likely achievement that we visua-
lise is 3,370 million mancays which
will be in excess of the Sebenth Plan
target. This is 8 major area specizlly
where the question of emp-
loyment is concerned. In this area
also, we are going to achieve the
target. So, it is a matter of great
satisfaction to us that in all  the
major areas we are going to be
nearer achieving the targets, that we
have set for ourselves.

1 am quite aware of the fact that
in the matter of IRDP programmes.
honourable Members have some
apprehensions in their minds. Some
disquieting features have also been
brought to my notice. How to in-
volve the local people, how to in-
volve the public representatives in
the implementation of the prog-
rammes, is one of the issues which
is, in fact, engaging the attention of
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the Government. At least for the
time being, we feel that District
Committees where the MPs and
MLAs will be involved, Zila Pari-
shads, if they are in existence, their
representatives also will be involved.
Our Prime Minister has been consis-
tently and constantly speaking about
the involvement of the panchayati
raj institutions including, even, the
gram panchayats. So, that is the
lowest level up to which, in fact, the
Government is prepared to go, but
some kind of a mechanism will have
to be found by which we shotld be
able to moniter as to whether the
money that we have given for the
implementation of a particular kind
of programme is reaching the tar-

geted group or is being swindled by 7%

someone in between. So, that is
the major issue and I would like to
tell honourable Members that now
we are in a very happy position when
there are Congress-ruled States and
there are non-Congress-ruled States
also. So, the position remains al-
most the same. I don‘t think that
in matters of quality there is going
to be much of a difference between
one and the other. Ultimately it
is human weakness, which is found
everywhere. So, it will be our
responsibility. Both sides of the
House should agree on this point
of view that the pocrest man expects
that he should be properly help=d
without compromising his self-respect.
We don’t want to give them doles ;
we don‘t want to creale a situation
for him wherein he should feel him
self totally helpless, -

Land reforms and other things
we have tried but, in spite of that,
there are a large number of people
who are prepared to work in  the
society and still they are not getting
the kind of work that they want.
I would like to remove the impre-
ssion-—as they have said it —that it is
only the white collar jobs which are,
in fact, in demand. There is a
dearth of jobs of that nature which,
in fact, is a great problem. Certain-
Iy T can’t deny the fact. But, with
the kind of vocationalization that we
have introduced in education—

-4
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T have full detuils with me butTdon’t
have the time end that is why T
would merely s2y this—a large nuom-
ber of trades have also been intro-
duced. For example, masons are in
great demand. They are not available
at all. People are prepared to pay Rs.
100 per day and still a good mason
is not available. A good carpenter
is not available. Even the ITI stud-
dents are in great demand but they
are not available. What is being
asked for is the white colar job. The
white collar job is not available, but
if you are prepared to work manually,
and with the kind of tools which are
available, certainly J don’t think that
within the country and also abroad—

_ in the Middle-east and other countries

~where there is tremendous scope for

v employment of Such semi-skilled o1
skilled workers thereis no dearth
in fact, there is a great demand—but
these boys are not available and stiil
we have that kind of a prejudice in
our mind that one who works manu-
ally. ..

PROF. C. LAKSHMANNA :
One minute, if you would kindly
yield.

SHRI S. B. CHAVAN : You had
better wait till T finish. Thereafter,
if you have any point, certainly you
can ask me and I will be able to
clarify. Otherwise I will miss the

" link. Not that I would not like to
answer your point. But, at the same
time, I think you will appreciate the
fact that the link should not be cut
and [ may be allowed to proceed ac-
cording to my scheme of things,

1 Sir, I have also got the informa-
tion about TRYSEM and the kind
of facilities even at the block level.
The information which is available
with me is, in the Seventh Five-Year
Plan period we have been able to
train 1/87 lakh youths, and the
percentage of these trainees securing
employment was 53, which
has now increased to 63. So, even
with the TRYSEM training also the
possibility of employing these
young youths has also increased.

g4 - -
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So, we will have to emphasise on it
because a large number of new things
have come into villages. They have
to go either to the district or to other
metropolitan cities to get thelr new
tools being repaired. v

There are three or four other
aspects about which 1 would like to
say. Oneis about the deficit financing
about which T must say we have
been able to arrest the same. A
great point of debate was made both
in this House and in the Lower House
that Rs. 2,300 crores from the OCC
account has been transferred and
that that is why this is a kind of
jugglery that we have done in order
to show that we have reduced the
deficit. Sir, we have to appreciate
the fact that a number of things we
import, and in the market if we get
any profit, we straight count it as a
non-tax revenue in our budget. Is
there anything wrong in showing
this? The fact is that almost Rs.
8,900 crores are there in the OCC

account. OQut of that we have just
transferred Rs. 2,300 crores. qur
before last also it was done. This

year also we are doingit. There is
no reason why we shguld feel shy
that there is something unethical,
that there is something wrong that
we have committed. Everybody is
now trying to create an impression
that something unethical has been
done, that this is jugglery of figures,
that in real terms the deficit has not
come down, that ihis is an adjustment
by which they are trying to show as if
the deficit has been reduced. I am
sure, hon. Members will appreciate
the fact.

After all, this amount has been
created for what? There is a diff-
erence between what we call the
market price and the price which
Government decides about oil petro-
leum products so that on a future
date, for some reasons, if the prices
fall down so much that between the
two theje is going to be a tremendous
difference. The Government will
have to make good. At least for
the next ten years I feel guite coafi-
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dent that no such situation is going
to arise. Even then, we have enough
money in the OCC account. There
should be no reaons for any hon.
Members to have some kind of a
suspicion in their minds about the
objective for which this amount of
money should have been used s being
neglected and that the money is now
being diverted for reducing the
deficit. 1 can assure you, I am pre-
pared to sit with any hon. Member
and convince him that there is noth-
ing unethical, there is nothing wrong,
there is nothing hanky-panky about
it, and 1 do not think that we have
done anything to bring down mere
artificially the deficit.

A point was made by some hon.
Members that the Prime Minister
issued orders for economy, that
the Finance Ministry also issued
orders to all the administrative Mini-
stries to economise, and they have
asked what has been the impact of
the same. I can well concede the
point that [ was expecting something
more than what has actually happen-
ed. But, fo say that nothing has
happened also is equally not true.
Every administiative Ministry has
been able to absorb the D.A. which
was o be paid to the employees of
that adminis rative Ministry. To
that extent, actually, it is a kind of
saving. Though we had made a
provision for the same in the Budget,
I have told evervone of them that
we will not be able to give you any
money for giving the D.A. to  the
employees who ale working with
them. That is what I can say. In fact,
I am in full agreement with the hon.
Members that there is still scope
for improvement. We will have
to economise. In a number of
Ministries there are people who have
been there for the last 20 years, 25
years, 30 vyears. I quite see the
point that the scheme has lost all its
relevance. There is no reason why
the scheme should be continued,
but they are just continuing it. I
can assure that the members of the

[ RAJYA SABHA ]
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staff that they are not going to  be
retrenched. We can have them
on our surplus pool and thereafter
try te absorb them so that they do
not feel the pinch of retrenchment.
When unemployment is there, the
people are bound to ask why we
should do this and I quite see the
point that we should not do this. But,
this will require *he co-operation
of all thase who are concerned so
that we are able to effect economy
and use that money for productive
purposes. That is the purpose.
Otherwise, in fact, there is no reason
why we should try to reduce the
number of employees from  each
Ministry. I do not know how far
we are going to get that kind  of
response but that effort is going to
continue and I will try to seek the
co-operation from all the  hon.
Members also to see that we
succeed in this direction.

The revenue defict in 1988-89
was Rs. 11,030 crores which has been
reduced to Rs. 7,012 crores. The
overall deficit was Rs. 7,940 crores
and it has been brought down to Rs.
7,337 crores. This is the first time
that we ate making such a conscious
and deliberate effort. I can asure
the hon. Members that our efforts
in the Finance Ministry are going

to be to see that we do not exceed ~

the limits which we have aready
shown to the nation. Every effort
will be made unless there are some
unforseen things. which nobody
can possibly help. At that time I
cannot take the risk by saying that
1 have given this figure and this is
a figure which is very sacred in my
mind and cannot possibly exceed.
If any natural clammty happens to be
there. I cannot possibly take the
shelter under this. That is why,
baring such cases, every effort will
be made to see that the way in which
easily people could get away with
any amount of money from the
Finance Ministry will be resisted to
the maximum in order to see that
we are able to save and invest that
money for only productive purposes.

=y
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Hon. Member, Shri K.K. Birla
,and also Comrade Kamal made a
‘point that in 1985 we had made a
solemn promise and thereafter a
regime of stability was one of the
things which everybody expected.
I quite see the sentiments of the hon.
Members. But is it merely the
stability for a particular class or a
lower class of the sociely, which has
a right to survive in the society?
This is a basic problem to which a
reply will have to be given by every-
one of us. Not only from these two
comrades, but also from every hon.
Merber of the House. (Interruptions)

SHRI KAMAL MORARKA
1 am lecs elitist than the Congress
Party by any standard.
)

SHRIS. B. CHAVAN : Anyway.
But vou don’t like the idea of your
being called Comrade, ! believe.

SHRI KAMAL MORARKA :
We are all comrades on this side.

SHRI S. B. CHAVAN : Quite
well. So, my appeal to all the hon.
Members will be that there is no
denving the fact that as a long long-
term measure our fiscal policy will
have to be on this basis that the peo-
ple get a feeling of stability and
unnecessary uncerfainties are not
created in the entite sitution, That
is the point which they wanted to
convey. But, in fact, T am very
happy that we have becn making
provision for the Nehru Rozgar
Yojana. Rupees five hundred crores
we' aie going to get out of the cight
per cent surchaige that we are going
to levy. There is no reason why
we should feel sorry about the same
because this is the least we can
possibly do for the section of the
sociely which we are trying to serve
You should consider yourself very
unfortupate that you have the busi-
ness. You have also the employment
in the organised sector. But there are
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sections of the people who, in fact,
are 1nterested in being a part of the
society.

SHRI CHITTA BASU: they
are still not considered as a part of
the society.

SHRI S.B. CHAVAN: We con-
sider them as part of the society. Our
point of view is that we shouid give
them a feeling of confidence because
they are also a part of the society.
they have aright to survive. They
have a right to demand. They have
a right to work. This is just a begin-
ing that we are making. 1 don’t say
that I have made a commitment for
right to work. I don’t say that.

SHRI CHITTA BASU: Now,
you are avoiding.

SHRI S.B. CHAVAN: I am re-
questing the hon. members to under-
stand the humility with which I am
putting it before them. Even the
Leader of the Opposition making it a
fun of this is something which I did
not expect from 1. Gurupadaswamy
and rest of the vpeople I can
understand. But this is ap issue on
wheih there should be no difference
of opinion. Let them be also a part
of this society. 1f they are prepared
to work we should provide work
for them even If it means levying a
greater surcharge on a section of the
people who can possibly afford. If
they can afford there is no reason
why they should get away with it.

SHRI CHITTA BASU: By ali
means. . ..

SHRI S. B. CHAVAN: In fact,
for matters of....(nterruptions)..
I do not think I should go into the
questions of Fundamental rights
because that is a matter where our
jurist freind who is sitting here, hon.
Shri Masodkar knows what has been
the view of the Supreme Court in
that matter but still that is a bigger
issue, I do not want to go into th
details unnecessarily. N
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Sir, there are two areas of grave
concern which in fact, I should bring
to the notice of this honourable
House. One area is the rate of sav-
ings which has come down from 24
per cent to 21 per cent and that is the
reason that we have provided different
insiruments of savings for which
incentives have been provided in the
Budget so thit p2dple on their own
should come forward. There is
Indira Vikas Patra, Kisan Vikas
Paira, Nitional Savings Certificate.
There is a jew savingin which we
have given all kinds of incentives
that you waat. Even for those who
are retired we hate sp:cially made
proavision for giving them coacession
under the Income-.ax Act so that if
they deposit the money they will not
only get the interest but, at the same
timz they will get the principal
amount afier a parficular span of
tims. Similar concessions we pro-
poase to extend to all th: employecs
af thz public sector undertakings so
that those who reiire will be able
to denosit their money and get the

znefits of this scheme that we have
enunciated. Not only they will be
banefited bur the government is also
going tu bz benefited by these mea-
sures. Unless we gei the coopzration
from all the sections of the House
and also the psople at large, If sa-
vings are not effected, then of course,
it is bound to affect our total resource
mobilisation that we are going to
make.

Another area about which ap-
prehension was expressed here is
the balance of payments positions.
If the hon. Members are interested.
I have figures with me which will
show that the balance of payments
position is, in fact. not that happy.
unless we make a conscious effort
to make exports and to the extent
possible try to reduce our imports
the balance of payments position
will not be that happy. How do we
do that? It is a matter of detail to
which we will have to apply our mind
.and see that. ..y

[RAJYA SABHA ]
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SHRI A.G. KULKARNI (Ma-
harashtra): Thisis a million dollar
Question.
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~SHRI S.B. CHAVAN: Why a
million dollar question? This is a
hundred million dollar question for
which a solution will
have to be found. And!
I feel quite confident that-
there is no reason why we shouid feel-
sceptical or doubiful that we will,
not succeed in finding a solution to
the problem. Those who are trying'
to run away wiith all kinds of im<t
ports should be brougnt to book andl
those who, in fact, are inte.-esied in”
exporis should be given all he en-
couragement that ey waat. Taid
1s the kind of approach that we have

6.00 p.m.

1
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to adopt. T am giving you the figures k

Whatever they are worth. You may
draw vour own conclusions. But I
can assure hon. Members tha. thought
the situation, in fuct, is no: vory®
happy at the same time, it is not such’
& sitnation as to cause kind of arnt
uproar or aiarm. For the psriods
from 1981-82 to 1987-88 1 have thel
figures with me. GDP at market”
price in 1987-88-Rs. 3,30.464 croresi<
debt outstanding on Govcrnment
account—Rs. 36,670 crores; total debt
outstanding, Government plus non-

4

Government, IMF and EC3, it com-“f
es to Rs. 34,817 crores. g
2

rashtra): Does it include delence? "- !

SHRI S. B. CHAVAN: 1 am

giving that figure. Nuw, percen-
tage of debt on  Government
account to GDP in 1987-88 is 11-1.
Tatal debt to GDP comes to 16-7
per cent. Debt-servicing on  governs:
ment account comes to Rs. 22293
crores and in terms of percentage:’
Percentage of debt-servicing on Go-
vernment account to GDP comes
to 0 67. (Interruptions). 1 will give
the figures for both. Total debt.
Total debt for 31-3-1987 and 31-3-
1988. These are the figures available
with me. GDP at market price on
31.3-1987 was Rs. 2,93,408 crores.
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Domestic debt—Rs. 1,464,247 crores;
External debt—Rs. 48,3895 crores; do-
mestic Debt as percentage of GDP
at market price comes to 49.8;
External Debt as perceniags of GDP
at market price 18 16°7; Domestic
Interest payment as percentage of
GDP at market price is 3-2 per cent;
Exteinal debt-servicing , Principal
plus Interest as percentage of GDP
at market price comes to 1-6. For
1988 aiso 1 have similar figures and
it goes up from 1-6 per cent to 1-8
per cent. So, I am not taking a com-
' placent view of the entire thing. I

am aware ol the consequence, which

the counltry will have to -

face if the external debt were to
~raise. that is why we will have to
" be alert and we are equally alert.
It is not that we are complacent
in this matter. We are equally
aware that while our objectives should
be served, they should not present
a problem to the Country by which
the objectives we have in view will
have to be compromised. This is
where the Government will have to
*put in the maximum effort.

I think these were the few points
[ wanted to clarify. I am aware of
pihe fact that hon. Members are in-
terested in getting some kind of
explanation on the points which they
Whave raised. But I am sorry, T have
finished my time. I wanted to give
explanations to some of the points
which hon. Members raised. How-
ever, I have token note of all the
Fpoints to the extent possible and
I will keep them in view and try to
find solutions to problems. I again
thank hon. Members and commend
rthis Budget to the House.

| %5
MESSAGES FROM THE LOK
SABHA

I The Punjab Appropriation
(Vote on Account) Bill, 1989.

{f The Punjab Appropriation
Bill, 1989.

[28 MARCH 1989 )

the Lo's Sabha 386

SECRETARY-GENERAL : Sir,
I'beg to report to the House the
following messages received from the
Lok Sabha, signed by the Secretary-
General of the Lok Sabha :—

1

“In accordance with the provie
sions of rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to
enclose the Punjab Appropriation
(Vote 0a Account) Bill, 1989, as
passed by Lok sabha at its sitting
held on ihe 27th March, 1949.

2. The Speaker has certified that

this Bill is a voney Bill.”
I

“In accordance with the provi-
sions of rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to
enclose the Punjab Appropriation
Bill, 1989, as passed by Lok Sabha
at its sitting held ou the 27th March,
1989.

2. The Speaker has certified that
this Bill is « Money Bill.”

Sir, I lay a copy of each of the
Bills on the Table.

THE VICE CHAIRMAN (SHRI1
H. HANUMANTHAPPA) : Now
the House stands adjourned to meet
again tomorrow at 11 a.m.

The House then adjourned
at five minutes past six of the
clock till eleven of the clock
on Wednesday, the 29th
March, 1989.





